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very seriously and they should call for a 
report from the State Government.

fiii) Need for  encouraging a student
from U.P. who topped in an aca
demic test in Pondicherry.
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Trm  ̂fa ariir ^

^ r̂gtT f̂̂ R f?rsF%»rr i

apaft«ft JT̂g-   ̂3rV
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DEMANDS* FOR GRANTS, 1975-76— 
Contd.

Ministry of Industry and CrviL . 

StJPPI ifs

MR SPEAKER: The House will now
take up discussion and voting on Demand 
Nos. 58 to 61 relating to the Ministry of

•Moved with the recommendation of the 
President.
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Industry and Civil Supplies for which 8 
hours have been allotted.

Hon. Members present in the House who 
desire to'move their cut motions may send 
slips to the Table within IS minutes indi
cating the serial numbers of the cut mo
tions they would like to •move.

Di:mand No. 58.—MiNisiRYofr Industry 
and Civil Supplils

MR. SPEAKER: MOTION MOVED

“1 hat a  sum not  exceeding  Rs.
2.51.98.000 on Revenue Account  be
granted to the President to complete 
the sum necessary  to  defray  the
charges which will coine in course of 
payment during the year ending the 
31st day of March. 1970, in respect of 
"Ministry ot Industry and Civil Sup
plies ’"

Di mand No. *59.  Industries

MR. SPEAKLR: MOTION MOVED

“Ihat  a sum not  exceeding  Rs
10.20.12.000 on  Revenue  Account 
and not  exceeding Rs 156.27.91.0(H) 
on Capital Account be granted to the 
President to tomplett. the sum ncces- 
saiv to defray the charges which will 
tome in com sc ol pavmcnt during the 
yeai ending the 31st day of  March. 
(976. in respcct of ‘Industries.*’’

Di mand No 60. VuiAt.i and Small 

Industrii s

MR. SPtAKER.  MOTION MOVED:

“That a  sum  not  exceeding  Rs.
23.34.01.000 on  Revenue  Account 
and not exceeding Rs. 31.09,68,000 on 
Capital Account be granted  to the 
President to complete the sum neces
sary to defray the charges which will 
come in course of payment during the 
year ending the 31st day of  March. 
1976, in respcct of ‘Village and Small 
Industries'.”

Dlmand No. 61  Civil Supplies and 

Coo PI’ration

MR. SPEAKER:  MOTION MOVED•

‘’Thai a sum  not  exceeding  Rs.
4.41.33.000 on Revenue Account and 
not exceeding  Rs. 22.30,62,000 on

Capital  Account be granted to the 
President to complete the sum neces
sary to defray the charges which will 
come in course of payment during the 
year ending the 31st day of March, 
1976, in respect of ‘Civil Supplies and 
Cooperation’.”

SHRI  DINEN  BHATTACHARYYA 
(Serampore):  Sir, I would have  been
happy if the Mimster-in-charge Mr. Pai 
would have been here because 1 want to 
place certain points .

SHRI  SHYAMNANDAN  MISHRA
(Begusarai)’  Sir, even for budget  dis
cussion the Minister is not available.
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The most important thing for a Minister 
's to attened to budget discussion. {Inter
ruptions)

MR. SPEAKER : The position is  likej 
this.  Ministers without the Members onj 
thus side and leaders without the Mem-j 
bcrs on that side it is a very  unique 
phenomenon.

SHRI  S. M. BANERJEF. (Kanpur): 
Sir, may I submit one thing? Mr. Speaker,
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St£ hem. Member, Shri  Shyamnandan 
Mishra has said what they have reduced 
the Parliament to, that Members do not 
attend. But, Sir, this is happening since 
the day Members of Parliament have tried 
to become drain inspector*, only filing cer
tain cases in line* regularly. Once they 
revett back as Members of Parliament ,

SHRI  SHYAMNANDAN 
What have you become?

M1SHRA :

SHRI S. M. BANERJEE: 1 am  the 
chief drain inspector 1 am one of them. 
I am a safaiwala.

SHRI SHYAMNANDAN  MISHRA: 
You have become a de facto Member of 
the ruling party.

SHRl S. M. BANERJEE: I would make 
you de-jure.

SHRI DINEN  BHATTACHARYYA . 
Sir, a very big report has been placed by 
this Ministry and so far as my experience 
goes, it has almost become a ritual to pre
sent an optimistic view and a rosy picture 
about its performance in the coming years 
or in the current year. Sir, last year, they 
mentioned the same thing and what was 
the actual performance? If we take then 
figures, it would appear that actually the 
growth rate was to the extent of 3“,,. 
This is also in a very limited sphere. But, 
because of this low production rate, the 
big industrialists, of course, did not lose 
any profit. They got their share of profit 
which they would have got if there had 
been more production. This is due to the 
policy which the Government is following 
or adopting in all respects. The Minister 
has come. It is allright.

SHRI A. P. SHARMA  (Buxar) 
was alright at that time also.

It

SHRI DINEN  BHATTACHARYYA: 
Because of this policy of the Government, 
in spite of the low production, the big 
industrialists are not losing. They  arc 
amassing profits as usual and it is because 
of this capitalist path which the Govern
ment is adopting for industrialisation. As 
a receipt of this, our country is facing 
industrial stagnation and inflation, that is, 
stagflation. Despite the stagnation,  the 
monopoly houses and large scale units have 
been reaping profits and even super pro*

fits. High concentration on the means of 
production, both in agriculture and indus
try, is increasing regularly. For example* 
I would like to mention about their gross 
fixed assets. The fixed assets in the pri
vate sector increased by over four times in 
a period of 13 yean, between 1960*61 and 
IV73-74, from Rs. 3*600 crores to  Rs, 
1\0U0 crores.  Most of these increased 
assets has gone to the big houses. As a 
result of this high concentration of the 
means of production in the hands of the 
big owners, our country is pushed to a 
situation of acute shortage at the same 
time creating unemployment to the ex
tent of millions.  This inccease m un
employment means less demand for the 
produced goods which creates a gap in the 
demand for production in the industries. 
In their greed for quick earnings, the mono
polists invite western monopolists, foreig
ners, and depend on their technical know
how, assistance, patent process as well as 
financial help  f-urther, these monopolists 
make more investments in industries which 
produce luxury goods becausc the market 
ior essential goods has shrunk due to the 
low purchasing capacity of the common 
people. Becausc of this shrinkage m the 
market, these industrialists switch over their 
production to luxury goods, and industries 
which arc m a position to manufacture 
consumption goods arc not taken care ot 
even by the Government.

Now let us look at the policy that I 
was trying to elaborate. In the course of 
this, I want simply to mention that the 
Government has shifted from as Jndus- 
tnal Policy Resolution so far as licensing 
is concerned. During 1973—Shri Pai was 
probably not there then—the Government 
ol India made a shameless retreat in res
pect ol industrial licensing policy.  They 
announced a new licensing policy in Feb
ruary 1973 in the name of removing un
certainties regarding industry.  Large in
dustrial houses, monopoly houses and also 
branches of subsidiaries and foreign com
panies have been given all kinds of con
cessions  Monopoly  companies  were 
given industrial licences to start produc
tion even in the non-priority sectors if 
they could export more of their products 
or are prepared to start industries in back
ward areas. In fact, this was only  a 
cover for the monopoly houses to enter in
to fields which were prohibited to them
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earlier.  No wonder that the monopoly 
houses have thrived and are thriving well 
in India all these years thanks to the policy 
of Government.

As a result of this, there is a big gap 
between installed capacity and  utilised 
capacity in all the industries, if we pro
perly calculate, we will see that only a
maximum of 50-70 per cent of the capa
city is utilised by the plants and facto

ries.

The question of unemployment  also
comes up again and again. One can vividly 
see the p-oblem all over the country, 
especially in West Bengal, U.P. and Bihar, 
wherever you go. Take any factory. You 
will find that either shifts had been closed 
or the machines are not working and some 
workers have been retrenched and a large 
number of workers have been laid off. In 
many cases they are not even paul compen
sation. as provided in the law. The most 
astonishing feature is that in other eoun* 
tncs there is great demand for  skilled
workers whereas in our country  skilled
workers also, even engineer-? are sitting idle, 
although we require their full services for 
the development of our industries,  Thus 
our industrial sector exhibits symptoms of 
a major crisis, stagnation in output and sub
stantial idle capacity. This crisis cannot be 
taken a-* merely a temporary phase. It will 
not inevitably be followed by a new upsurge. 
Pursuing capitalist path has brought about 
this situation and there is no easy or short 
cut to get out of this crisis by taking some 
patchup measures here and there.  You 
have to bring about over all change in 
your policy.  Until you do this, whatever 
you may profess to do, you cannot get out 
of this serious crisis which is facing us; 
it will further deepen as days pass by. 
That is my first contention. The policy 
must be radically changed.

If we do not have our internal market, 
we will have to depend upon the export 
market. In the nake of exports big houses 
are fleecing our  financial  institutions. 
Take any big house or factory. See how 
much capital Tala or Birla has put in and 
if you go into the matter you will find 
that even thirty per cent of the capital is 
not owned by die big owners. 70 per 
cent of the capital is given to them in 
the name of assistance, help, aid or loan 
the LtC or by the banks or by the

1DBI or some other financial institution. 
On the other hand, taking advantage of 
this financial assistance they do not plough 
back the profit into the industry and do not 
rehabilitate machines as a result of which 
in many cases the machines cannot work 
in proper condition after 3 or 4 years. 
The J. K. Rayon factory was set up in 

and production started in I960, Now 
they say that they cannot run the factory 
bucause the machines have to* be replaced. 
When wc ask, “Why did you not do it so 
long?'’ they say, “Where is the finance?” 
Horn their balance sheet, I have seen that 
they got profits even to the extent of 30 or 
35”, two or three years ago. Now they 
say they cannot run the factory and they 
are putting all the blame on the workers. 
1 or the last two months, the factory is 
closed. Wc have told the C'entral Govern
ment and the State Government but no
body is taking any action. Only today/or 
ycsteiday 1 read that Mr. Pai has given 
a new licence to this J. K. Company to 
instal a tyre factory perhaps in Rajasthan. 
You must sec what they arc doing in Kan
pur. Why docs not the Government adopt 
a policy th.it if any big house does any
thing wrong either in respect of finance or 
in other aspects, in any factory, they will 
not be given a new licence or any finan
cial help.  If they take a bold stand in 
this matter, many of the big houses will 
come to their senses and things may change 
to some extent.

About the textile and jute industry, we 
read daily in the West Bengal papers and 
even in Delhi papers. Of course, the tex
tile industry as such is not under this minis
try, but there should be some coordination 
between the Commerce Ministry and the 
Ministry of Industrial Development.  In 
jute, the heading in the Economic Times 
dated 24th April 1975 was “Jute industry 
is in a fix: goods piling up”. 45 mills arc 
going to be closed very shortly. Did the 
Government enquire about it? They say, 
they are not getting orders from abroad. 
A team consisting of representatives of 
IJMA, Government and others went to 
America and some other countries and 
submitted a report on their return saying 
that both in respect of quality and mctrc- 
agc, the customers abroad have complaints. 
Jute mill management show a specimen at 
the time of booking the order, but the sup
ply is not made according to that quality.
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Secondly, suppose a company got an order 
for 2*000 metres of jute goods, when the 
customeractually receives it in America or 
in any other country, he will find that he 
has been supplied 200 metres less. Even 
though the IJMA sent a secret circular to 
the. different units on this matter, nothing 
bias come out of it.

13 Has.
Now the situation in the jute industry 
is such that thousands of workers  arc 
going to be unemployed and the  whole 
economy of West Bengal will come to a 
standstill. If 45 jute mills are closed, you 
could imagine what would be the situation. 
From the small shopkeeper to the ancillary 
factories which supply materials  to the 
jute mills all will suffer. So. I  would 
request Shri Pai to  make an  objective 
study of the situation prevailing in the jute 
industry.

In our area 14 textile mills have been 
taken over by the National Textile Cor
poration. After the take-over, those mills 
are not functioning properly. For instance, 
in the books it would be mentioned that a 
particular type or quality of cotton is pur
chased whereas actually an inferior quality 
would have been purchased. In the sale 
of cloth or yarn also the same tactics arc 
adopted by the management.

The persons who have been placed in 
charge of these units have absolutely no 
technical knowledge about the running of 
textile mills.  Most of them arc people 
who have no experience of running textile 
mills.  If the mills continue to function 
in this way, 1 fear that some of them at 
least would be closed very soon. It will 
be a poor reflection on the functioning of 
public sector because these mills were taken 
over precisely for the reason that they 
were not functioning well in the private 
sector. So far as spinning mills are con
cerned, the situation is such that there is 
absolutely no justification for any mill to 
incur any loss.

MR. SPEAKER: He has to  conclude 
now. His party is allotted 21 minutes. He 
has already exceeded that time limit.

SHRI  DINEN  BHATTACHARYYA: 
Then, after nationalisation, the banks do 
not give these units any money, as they 
require, and they are enforcing security 
against the National Textile Corporation.

tms
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I do not know who is looking into the 
functioning of this Corporation. J do no! 
also know whether the Chairman of the 
Corporation personally visits the units to 
get first hand knowledge of the state of 
affairs there.

Coming to other industries, I have al
ready represented the matter regarding the 
engineering industry to Mr, Pai. So many 
engineering factories are facing serious cri
sis, especially the  automobile industry. 
One of the reasons for the crisis is that 
the demand has gone down, and that is 
due to the fiscal policy of the Government, 
the tax structure. Everyone knows that 
tyres are necessary for a car. When pur
chasing a tyre from a factory, 1 have to 
pay tax on the tyre, and again when 1 fit 
the tyre on the car, I have to pay tax on 
the total cost. Then again there is sales 
tax. At every point of the  transaction, 
there is tax.  If J purchase in West Bengal, 
1 have to pay there, and if 1 go to Bombay 
to sell it. I have to pay there. So, at every 
point there is tax and that is the major 
factor in this crisis.

I think you have got your own car, and 
you know that while the actual cost of one 
litre of petrol is only Rs. 1.17 per litre, 
we have to pay Rs. 2.21 more, making a 
total of Rs. 3.38 per litre. This was the 
position two months back. If this duty is 
not there, the petrol cost would not be so 
high.  So, you have to bring about a radi
cal change in this duty and tax burden on 
various items of goods, and especially on 
fuel. It' you do not do it, the car factories 
cannot exist.  Further, Government must 
take over all the car factories, otherwise 
they cannot run. There are many kinds 
of manipulations. So, I would plead with 
the Minister to take it over, and  in the 
meantime set up an enquiry into the case 
of Hindustan Motors of Birlas to find out 
why after 25 years of running the factory 
they are now saying that they cannot pro
duce more than one thousand cars because 
there are no orders.  Even six months 
back they were producing 2500 cars per 
month, and now they say they can produce 
only one thousand. Who will bear the 
burden? Neither the Government nor the 
company. It is the workers who will have 
to bear the burden because they will be 
retrenched and laid off without compensa
tion. This is their fate. Please look into 
the matter.
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If the railways do not place immediate 
orders with the wagon building industry,
60,000 employees will be thrown out of 
employment.  Two or three factories are 
being run and managed by the Govern
ment themselves.  Burn* Braithwaitc and 
lessops are all your own  undertakings. 
These are all your own undertakings. Last 
year, the Railways did not place the order. 
This year also they arc  dilly-dallying. 
What will happen is that the workers will 
'.utter and your factory will go to dogs.

So, my point is, you immediately ask 
the Railways not only to place the order 
but also to revise the rates. You cannot 
force the factory to supply wagons on the 
rates fixed three or four years back. The 
cost of all material has gone up now. 
You must revise the rates and place the 
order immediately.

Coming to the Burn & Co., you have 
taken it over but you have not nationalised 
it.  In the meantime what is taking place 
there? You have sent one Mr Bawa there 
1 do not know what special qualifications 
he has.  What did he do by going there? 
He started his politics there. A report was 
sent by the Financial Adviser to the Cen
tre ilut Burn & Co., as a whole is running 
at a loss to the extent of some amount of 
money .

MR. SPEAKER : Please conclude nox*.

SHRI DINEN  BHATTACHARYYA: 
You give me some more time.

MR. SPEAKER : There is some limit to 
it, after all. You have taken more than 
double the time.

SHRI  DINEN BHATTACHARYYA 
That gentleman, Mr. Bawa, sent a countci* 
report saying, “Don't accept the Finance 
Adviser's figure.  I am calculating the 
figure and sending you the report. I will 
inform you the real state of affairs." In 
the meantime, he appointed a gentleman 
as the Chief Auditor so that he  may 
change the account and justify Mr. Bawa’s 
trickery in the accounts. Excuse me for 
using such a strong term. .

MR. SPEAKER : Please  try to con
clude now.

SHRI DINEN  BHATTACHARYYA: 
There is no time at my disposal.  But 
I must try to show you how these people
• are behaving with the workers. These are

the photostat copics. Mr. Bawa is giving 
Rs. *00 to a person for the repair of his 
family house damaged by the floods in 
Bihar. This is as a compassionate grant 
for the repair of the house. But in the 
voucher it is mentioned:

“I am sending Rs. 500 in cash. This 
may be paid to Shri Mahajan Singh 
towards the  expenditure  of the 
INTUC annual session in Bombay,*’

I his ts the thing going on in the Burn & 
Co.

Coming to Ceramics, there is  enough 
scope for expansion. You can get profit 
and you are getting profit. But still noth
ing is being done.  The workers  are 
knocking at your door every time. Prior 
to take over they were getting engineering 
uages as it prevailed in West  Bengal. 
There arc five units. But in spite of their 
repeated representations, nothing has been 
done as yet.

Before 1 conclude, 1 must say that the 
hon. Minister should personally look into 
these matters. There are so many irregu
larities damaging the Burn Company as a 
whole which I can mention.  There is 
corruption which must be put a stop to 
and person responsible must be removed.

Regarding regional  imblanace, 1 will 
mention only one point. Sir, when the 
United Front Government was there in 
West Bengal day in and day out, they 
accused that because of the United Front 
Government, the factories after factories 
were shifting their plants to other pro
vinces.  What is happening now? Not a 
single new factory has come up within the 
last three years after Mr.  Siddhartha 
Shank a* Ray came into power. Now, we 
find that factory after factory has been either 
closed or shifted to Maharashtra or to other 
places. Is there anybody to face the chal
lenge? Can anybody contradict it? 1 say 
not a single new factory has come up in 
West Bengal during the last three years. 
On the other hand, several factories have 
been wound up because of the policies of 
the Central Government as uell as the 
State Government.

Now, the Congress is ruling there. When 
the Prime Minister went there, she addres
sed meetings after meetings saying, “If you
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vole tor the Congress, there wilt be a 
stable Government. You will get all sorts 
of help both in regard to employment and 
in regard to other development  works." 
But nothing has been done. ..

MR. SPEAKER: I have rung the bell 
so many times. He is not taking  any 
notice of it,  In other Parliaments, when 
the Speaker rings the bell, after two minu
tes the Member concludes his  speech. 
Please conclude now.

SHRI DINEN 
I am conctuding.

BHAT1ACHARYYA

ZW Min. of Ittd- 
St Civil Supplies
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the Membci to conclude.  Mo notice is 
taken of that.  I think, we will haw tt 
devise a way by which 1 press some butf 
ton and the seat of the Member goes 
underground. That is the only alternative)

SHRI S. M. BANERIEE: Let us havj 
seat belts.

MR. SPEAKER : Something should be 
done because the bell does not work and 
the Speaker'* request does not work. It is 
not only in his case.  This has become a 
sort of habit in this House.  1 think, Mr. 
Banerjee is giving a good advice.

SHRI Y. S MAHAJAN.

Only sermons arc being given by the 
Prime Minister. Nothing is being done, 
nothing of the sort.  You will be astoni 
shed to know

MR. SPEAKER: 1 am already astoni
shed. Why don’t you conclude now?

SHRI  DINEN BHATTACHARYYA 
It is a pity that for lack of time, I could 
not give all the figures. These arc not 
my own figures. These are their figures 
Instead of setting up new factories, because 
of their policies, they are closing down 
the factories  During the last  three 
months, about 30,(KM) engineering workers 
have been laid off. Several thousands of 
jute workers have been laid off

MR. SPEAKER : Will you kindly  sit 
down or not‘>

SHRI DINEN  BHATTACHARYYA 
Only the last word regarding small-scale 
industries About 200 bulb factories were 
there. Now, 186 bulb factories have been 
wound up. About 30,000 employees have 
been retrenched. The plastic units,  the 
lantern-making units and other small-scalc 
industries cannot exist now. So, I would 
request the hon Minister to do something 
for them  Thousands and thousands of 
workers are suffering  Please give them 
some concrete help; please give some help 
to West Bengal as well as to other parts of 
the country.

MR. SPEAKER : 1 have seen so many 
Parliaments, The Member is given a first 
bell and, after two minutes, be concludes 
his speech. This is the Parliament where 
I keep on ringing the bell and requesting

SHRI  RAM AVATAR  SHASTRI 
I Patna)  1 beg to Move

‘lhat the demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced to Re. 1."

(Failure to take strict action against pro
fiteers, hoarders and black marke
teers of essential commodities (1)J

‘That the demand under the Head Mims- 
t y of Industry and Civil Supplies 
be reduced to Rc. 1“

[Fxpansion of monopoly capitalism m 
the country due to the present indus
trial  policy of the  Government. 

(<4)]

•‘That the demand under the  Head
Mimstiy of Industry and  Civil
Supplies be reduced to Re. 1"

[Failure to bring radical changes in the 
present  industrial policy  of the 
Government. (55)]

“That the demand under the  Head
Ministry  of Industry and  Civil
Supplies be ieduced to Re 1”

(Failure to give priority to backward 
Stales in the matter of  industrial 
development. (56)1

"That the demand under the  Head
Ministry of Industry and Civil 
Supplies be reduced to Re. 1”

[Failure to give previous  arrears of 
wages to workers of the cotton tex
tile mills which are now  being 
managed by the National  Textile 
Corporation. (57)3
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“That the demand under the 
Ministry of  Industry and 
Supplies be reduced to Re. 1."

[Faihire to nationalise all the car manu
facturing factories in the country.
(58)3

“That the demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced to Re. 1”

[Need to take concrete and effective 
steps to fully utilise the capacity of 
industrial units,  specially  those 
manufacturing • engineering  goods.
(59)1

“That the demand under the  Head 
Ministry of Industry and Civil Sup* 
plies be reduced to Re. 1.”

[Need to constitute popular committees 
to ensure supply and distribution of 
essential commodities to ration shops 
in order to make the public distri
bution system viable and effective.
(60)]

‘That the demand under the Head Minis
try of Industry and Civil Supplies 
be reduced to Re. 1."

[Failure to elect the representatives of 
workers and employees in  the 
management boards of all the pub
lic sector industries. (61)}

‘That the demand under the Head Minis
try of Industry and Civil Supplies 
be reduced to Re. 1."

[Failure to enforce Central labour laws 
in all the public sector industries. (62)]

‘‘That the demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced to Re. 1.”

[Failure to take strict action against 
those industrialists, who take loans 
from  Government,  nationalised 
banks and other financial institutions 
but do not set up industries and 
usurp the entire amount. (63)]

“That the demand  under the  Head 
Ministry of Industry and Civil Sup* 
plies be reduced to Re. 1."

(Need to nationalise industries belong
ing to tke 75 monopoly houses in 
the country. .{64)}

“That the demand  under the Head 
Ministry of Industry and Civil Sup
plies be reduced to Re. I,1*

[Need to take action against those ad
vocating the antinational policy of 
creating a national sector by giving 
the capitalists the right to purchase 
the shares of the public sector indu
stries. (65)]

“That the demand  under the  Head
Ministry of Industries and Civil Sup
plies be reduced to Re. 1.**

[Need to fix and reduce the present
prices of essential  commodities. 
(66)]

“That the demand  under the  Head
Ministry of Industry and Civil Sup
plies be reduced to Re. 1.”

[Failure to remove the widespread re
sentment prevailing among the pub
lic sector workers by not introducing 
uniform wages for workers  in all
the public sector industries. (67)]

"That the demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.'*

[Failure to recruit those persons whose 
land has been acquired and local 
people in the scooter factory being 
set up at Fatuha (Patna). (68)]

“That the demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.**

[Recruitment of 13 persons only out of 
300 whose land was acquired for 
construction of tractor and scooter 
factories at  Fatuha (Patna)  and 
giving employment to 42 workers 
and employees belonging to places 
outside the district and even  the 
State and discontent and explosive 
situation arising from  discrimina
tory treatment meted out to these 
local and outside workers  there.
(69)1

“That the demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.**

[Failure to pay full compensation to 
fanners for the land acquired for the 
setting up of tractor and scooter fac
tories at FactUha in Patna (Bihar).

(70)1
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"That tfr« demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by ft*. 100/’

[Need to expose the conspiracy regard
ing tfelay in construction work of 
tractor factory at Fatuha  (Patna) 
and shifting it elsewhere. (71)]

“That the demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.”

(Need to change the policy of restricting 
production by reinstating only 309 
workers so far even though Arthur 
Butler Company, Muzaffarpur, was 
taken over by the Government long 
ago. (72)]

“That the demand  under the Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs 100.”

{Failure to reduce the heavy expenditure 
being incurred on the management 
of Arthur Butler Company, Muza- 
ftarpur. (73)]

‘That the demand  under the Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs, 100.”

(Failure to implement the recommenda
tions of the investigation Committee 
constituted to inquire mto the work
ing of Arthur Butler Company,
Mu/affarpur. (74)]

“That  the demand under  the  Head
Ministry of Industry and Ovit Sup
plies be reduced by Rs. 100."

[Inordinate delay m setting up the pro
posed tractor factory at Fatuha in 
disfict Patna. (75)]

'That  the demand under  the  Head
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.”

[Need to reduce the >alary for the post 
ol the Financial Controller of Arthur 
Butler Company, Mu/affarpur. (76)]

"That  the demand under  the  Head
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100."

(Need to reducfe the salary for the post 
«f the General Manager (Works), 
Arthur Butler Company, Mazaffar- 
pur. (77)]

“That the demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100/'

{Production of only eight four-wheeler 
wagons during a period of mote than 
eight months by the Arthur Butler 
Company, Muzaffarpur despite  its 
annual capacity of producing 2,000 
such wagons. (78)]

“That the demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.*'

[Failure to provide  facilities to  the 
workers of Arthur Butler Company, 
Muzaffarpur as per recommendations 
ol Engineery Wage Board. (79)]

“That the demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs 100.”

[Failure of Arthur Butler  Company, 
Muzaffarpur to undertake steel fab
rication, grey iron castings,  rough 
forging and pressing despite availa
ble capacity in the Company. (80)]

“That the demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.”

[Inability of Arthur Butler  Company, 
Muzaffarpur to supply orders recei
ved from Bihar Government and 
sugar mills in respect of steel fabri
cation, grey iron castings,  rough 
forging and pressing. (81)]

“That the demand under the  Head
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.”

[Failure in streamlining the working of 
Arthur Butler Company, Muzaffar
pur by putting an  end to  mis
management prevalent therein and 
stopping the misuse of public pro

perty. ($2)]

“That the demand under the  Head
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.”

[Failure in reinstating all the workers 
(1349 in 1965) of Arthur  Butler
Company' even after its taking ewer 
by the Ooverament of India on 10th 
August, 1974. Ctt)1
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SHRI DtNfiN BHATTACHARYYA: 1 
beg to move:

“That, the  demand under the  Head
Ministry of Industry and Civil Sup* 
plies be reduced by Rs. 100/*

[Need to nationalise car manufacturing
industry. (3)1

'That the  demand under  the  Head
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.*'

[Need to taice proper steps to utilise the 
full capacity of the industrial plants 
specially engineering goods  manu

facturing plants. (4))

SHRI S. M. BANERJEE: I beg to 
move:

“That the  demand under  the  Head
Ministry of Industry and Civil Sup
plies be reduced to Rc. I.M

I Failure to pay the back wages to textile 
workers of those textile mills which 
were taken over by National Textile 
Corporation. (22)]

“Ihat the demand under the Head Minis
try of Industry and Civil Supplies 
be reduced to Rc. 1/’

[Failure to take over Laxmi Ratan Cot* 
ton Mills, Kanpur. (23)]

“That the  demand under  the  Head
Ministry of Industry and Civil Sup
plies be rcduced by Rs. 100.”

(Need to have uniform wages in all pub
lic undertakings. (24)]

‘That the demand under the Head Minis
try of Industry and Civil Supplies 
be reduced by Pc. 100.*'

[Need to include workers’ representati
ves in the Board in public under
takings. (2*)]

"That the demand under the Head Minis
try of Industry and Civil Supplies 
be reduced by Rs. 100.”

(Need to apply Central labour legislation 
in public undertakings. (26)]

“That the demand under the Head Minis
try .of Industry and Civil Supplies 
lie reduced by Rs.100.”

[Failure to give adequate finance* to 
Muir Mills and Victoria Mills, Kan
pur. (27)}

SHRI C. K. CHANDRAPPAN (1ELLI* 
CHERY): 1 beg to Move:

'That the demand under the Head Minis
try  of industry and Civil  Supplies
be reduced to Re. I.4"

[Failure in curbing the mismanagement
and authoritarianism of bureaucracy 
in public sector. (28)]

That the demand under the Head Minis
try  of Industry and Civil  Supplies
be rcduced to Re. 1."

[Failure of providing workers’ represen
tation in public sector industries at 
all levels of decision making. (29)]

'That the demand under the Head Minis
try  of Industry and Civil  Supplies
be reduced to Re. 1.”

[Failure in appointing a non-official as 
Chairman of the Coir Board. (30)]

“That the demand under the Head Minis
try of Industry and Civil Supplies 
be reduced to Re. 1.**

[Failure to check the Chairman ot the 
•Coir Board from taking public posi
tions against the declared policy of 
the Kerala Government in matters 
relating to development of coir in
dustry in Kerala. (3)}.

“That the demand under the Head Minis
try of Industry and Civil Supplies 
be reduced to Re. 1.”

(Failure in giving due consideration to 
Kerala in matters connected  with 
industrial development in that State. 
(32)]

“That tbe demand under the Head Minis
try of Industry and Civil Supplies 
be .reduced to. Re. 1."

[Failure in organising an effective public 
distribution system covering the en
tire country. (33)]

‘That the demand under the Head Minis
try of Industry and Civil Supplies be 
reduced to Re. I.'4
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[Failure of most of the managements of 

public sector, in regard to creating 
conditions of smooth labour rela
tions. (34)]

'That the demand under the Head Minis* 
try of Industry and Civil Supplies 
be reduced to Re. 1."

[Failure in saving the public sector in
dustries from the loot of private 
contractors in connivance with top 
bureaucrats. (35)]

‘That the demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced to Re. 1."

[Failure  m  curbing  monopoly  by 
nationalising  industries  in  Key 
Sector; which is nothing but a sell 
(36)]

'That the  demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced to Re. 1."

[Policy regarding the so called National 
Sector; which is nothing but a sell 
out of public sector. (37)]

'That the  demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100."

[Need for immediate nationalisation ot 
the Aloke Udyog cement  factory 
which is highly mismanaged. (38]

'That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs. 100.”

[Need for immediate prosecution of the 
members of the Board of Directors 
of Aloke Udyog cement factory for 
their  indiscriminate  spending of 
company money which resulted in 
the erosion of capital and ruin ol 
the company. (39)]

'That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs. 100/’

[Need for a thorough inquiry into the 
whole affairs of Aloke Udyog group 
of companies against whom  there 
are many serious allegations. ' (40)1

'That the . demand  under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.”

[N*ed for inctttutfeg an tatykiry im  the 
economic affairs and  mismanage

ment of M/s. Estrela Batteries Ltd., 
Bombay. (41)}

"That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs. 100,”

[Rapidly worsening situation in  M/s. 
Estrela Batteries Ltd., and steps to 
be taken by the  Government to 
protect the industry and  workers. 
(42)]'

“That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs. 100.”

[Need to immediately intervene and stop 
the threatened retrenchment of the 
workers of M/s. Estrela  Batteries 
Ltd. (43)]

‘That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs. 100”

[Need lor the  nationalisation of M/s 
Estrela Batteries Ltd., which is now 
being mismanaged (44)]

"That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs 100.”

[Need foi protecting the interest of the 
workers of M/s. Estrela  Batteries 
Ltd.. who are now being threatened 
with large scale retrenchment. (45)]

‘That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs. 100.”

[Need for reorganising the Coir Board 
so that it may adequately represent 
various interests in the coir industry, 
especially of the workers. (46)]

“That the  demand under the  Head 
Ministry of Industry and Civil Sup
plies be reduced by Rs. 100.**

[Need for providing bonus to the em
ployees of Coir Board.  (47)]

'That the demand Under  the  Head 
Ministry of Industry and Civil Sup*
plies be reduced by Us. 100.**
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(Need to provide  adequate  financial 
assistance to reorganise the  coir 
industry so that it may  become 
economically stable. (48)]

That the demand under the Head Mini
stry of Industry and Civil Supplies 
be reduced by Rs. 100."

[Need for providing adequate  central 
financial assistance to introduce 
structural changes in the coir indu
stry in Kerala, as envisaged by the 
Kerala Government. (49)]

“That the demand  under the  ‘Head 
Village and Small  Industries'  be 
reduced to Re. 1."

[Failure in providing adequate financial 
and  technical  assistance for the 
promotion of village and small scale 
industries. (50)]

“That the demand under the Head ‘Civil 
Supplies and Cooperation’ be reduc
ed to Re. 1.”

[Collosal failure m adequately providing 
essential  commodities to the fair 
price shops for public distribution. 
(51)]

“That the demand under the Head ‘Civil 
Supplies and Cooperation’ be reduc
ed to Re. 1.”

[Failure in procuring essential commodi
ties to ensure adequate supply for 
the public distribution system. (52)]

“That the demand under the Head ‘Civil 
Supplies and Cooperation* be reduc
ed to Re. 1.”

[Failure in weeding out corruption from 
co-operative societies and co-opera- 
tive sector. (53))

MR. SPEAKER: The Cut motions also 
are before the House.

SHRI V. S. MAHAJAN (BULDANA):' 
It is a matter of some satisfaction that the 
year which has just ended is likely to re
cord a notieeable improvement in indus
trial production. It is estimated that the 
rate of growth during 1974-75 will be about 
’ 3.5 per cent as compared to the growth

rate of 0.7 per cent, that is,  almost 
complete stagnation, during 1973-74. The 
prospects at the beginning of 1974-75 were 
really bleak, and with the shortage of in
digenous as well as imported raw materials, 
the energy crisis and the international mo
netary crisis, it was really difficult to pre
dict or say that we would soon be out of 
the industrial malaise. The results of the 
year 1974-75 are, therefore, heartening.

The production in the public sector has 
been particularly encouraging. Apart from 
the appreciable increase in the production 
of steel, coal and power, many of the 15 
public sector undertakings or government- 
managed units under the Department of 
Heavy Industry have, more or less, achie
ved their targeted production. BHEL and 
iessops have even exceeded the target by 
10% and 3"f', respectively.  Compared to 
the actual production of Rs. 409 crores by 
all these units in 1973-74, they have in
creased the production by 36 per cent dur
ing 1974-75.  The profits of these units 
during the year arc expected to be about 
Rs. 31 crores as against Rs. 11 crores in
1973-74.  All this has been achieved in 
spite of the fact that nine out of the 15 
units suffered losses to the tunc of Rs. 22 
crores.

I'he private sector has not come up to 
the expectations because of the causes that 
1 have just mentioned. In addition, infla
tion had a serious effect in inhibiting pro
duction.  A steep rise in prices results 
in expansion of profits to the  existing 
firms without calling for an increase in the 
quantity of output. Further, since costs of 
capital goods rise faster than the average 
price level, the costs of establishing new 
units rise very much and it is difficult to 
establish new units and this reduces the 
potential pressure of competition on the 
existing firms.  Arresting the  increasing 
price level is, therefore, a necessary contri
tion, for industrial and economic progress.

It must be admitted that the hon. Minis
ter has recently taken a number of steps 
to meet the present situation and to create 
an environment conductive to economic 
growth. First of all, his task has been to 
ensure fuller utilisation of the existing capa
city. In many industries the capacity re
mained unutilised in spite of the fact that 
the demand exceeded the supply.
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Though shortage of inputs and power break 
down were the important reasons,  there 
U no doubt that, with inflationary pres
sures, there was no incentive for better 
and more efficient management of resources 
or a readjustment of prices and costs. A 
recent study by the Ministry has revealed 
that, tn ten important industries, the capa
city utilisation was over 70 pet cent: in 
about twelve industries the capacity utili
sations,  50  to  70  per  cent;  and 
the important industries which showed a 
utilisation capacity below 50 per cent were 
steel castings, transmission towers, copper, 
petrol engines, railway wagons, to winch 
Mr. Dmen Bhattacharyya has referred, and 

so on,

*lo facilitate the achievement of this es
sential objective of fuller utilisation of ca
pacity and increasing production, the hon. 
Minister has taken necessary action to 
streamline the licensing procedures and to 
provide a great deal of flexibility in defi
ning industrial or licensed capacity. With
in the broad framework of the Industrial 
Policy Resolution, lot of changcs have been 
effected in rules and procedures so as to re
move delays and difficulties and promote 
production. For instance, the secretariat for 
industrial approvals has done remarkably 
well in expediting decisions, in lemoving de
lays. Secondly, the Government also is evo
lving the necessary machinery for monitor
ing the progress of industrial approvals. At
tempts to pre-empt capacity m certain in
dustries such as paper and cement, we are 
told, will be prevented. Government has 
also endeavoured to regulate production and 
consumption in the case of cement and pa
per in accordancc with sociat priorities.

All this shows that a constant review ot 
the rules and procedures within the broad 
framework of Industrial Policy Resolution 
is necessary in order to promote industrial 
expansion under changing conditions.

With' his dynamic outlook and zeal for 
production the bon. Minister wants to modi
fy our concept of public sector, by allowing, 
as in Scooters India Ltd, minority‘private 
equity participation in public sector under
takings. This change is to be Attempted on 
a selective basis and will be tried first in

public sector units in cement, paper mm) su
gar. Such a change its policy iww recom- 
mended by the Krishna Menon Committee 
on three grounds that, first, it would enable 
the Government to mobilise private sav
ings and secondly, it will enable the public 
or members of the community to partici
pate effectively in the profits of public sec* 
tor undertakings as well as share the bur
dens of their losses and thirdly, that it is 
also a good anti-inflationary measure.

In my view, it would be worthwhile to 
try this experiment with necessary checks 
and safeguards since it is likely to impro
ve the climate for industrial production.

from the point of view of emplovment 
and an equitable distribution of the bene
fits of industrialisation, the spread and in
crease in the number of small scale indus
trial units is of vital importance.  The 
development of these units will not only 
enable us to industrialise the countryside 
but also to correct the regional imbalances 
which arc plaguing our society.

This important  sector accounted for 
nearly foui lakhs industrial units in Decem
ber 1973 and provided employment to 4S 
lakhs persons. Its contribution to produc
tion is estimated to be approximately worth 
Rs 6,2̂0 crores on an investment of Rs 
81s crores

In this connection, the work done by 
the Ministry deserves to be commended. 
But 1 would like to bring to the attention 
of the Ministry some important aspects of 
the problem.  In my view, more young 
men should be trained as entrepreneurs. 
We have given a number of concessions 
and facilities for starting industries in back
ward areas, but people do not come for
ward and take advantage of these conces
sions because most of them lack business 
acumen or entrepreneurship. Therefore, the 
human factor must be regarded as of pri
mary importance.

Secondly, the Rural Industries Project 
Programme which was initiated in 49 se
lected districts should be extended in the 
remaining four years of the Plan to as 
many districts as possible. The work of
conducting the detailed techno-economic sur
veys of the districts* training of the staff
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and smalt entrepreneurs should be expe
dited as much as possible.

During the first two years of its opera
tion, this programme could provide employ
ment only to 1,77>000 persons and accoun
ted for production of a gross value of 
Rs. 67 crores. This is pitifully small com* 
pared with the teeming millions m our 
country who are anxious to get some sort 
of employment or the other.

Thirdly, in view of our large population 
and its high rate of growth, it is univer
sally agreed that our industrial and othet 
economic policies should be employment* 
oriented. This objective can be achieved 
only if with a singleness of purpose, we 
adopt techniques of production which aie 
labour-intensive. This does not mean that 
we forego the advantages of large-scale me
chanised production, but we should realise 
that there are limits to this process, the 
limits set by the  fact that we have an 
abundance of labour and a scarcity of ca
pital.

The search for an appropriate technology 
should be carried out vigorously. Only by 
this means it would be possible to moder
nise the small-scale industry, increase its 
productivity and make it competitive in the 
internal as well as external markets.

The question of protecting small scale 
units by big industrialists by suitable legis
lation has been under consideration of the 
Government for a long time.  If this is 
not done soon, out efforts to spread the 
benefits of industrialisation are bound to 
suffer.

As regards industrialisation of the back
ward areas, the process can be strengthe
ned and tangible results achieved if we 
establish a special agency such as the Back
ward Area Industrial Development Corpo
ration as recommended by the Estimates 
Committee in one of its reports during the 
last month.

Khadi and village industries offer the 
greatest possible scope for employment of 
people. In 1973-74 this sector gave em- 
ptoytntm to 19 lakh persona as against IS 
lakh it)' 1973*75. ftut. Sit* Uda sector does 
'tttatet people.- ’ Chuter dfart should
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be made to see that people are attracted 
to these industries.  The Khadi and Vil
lage Industries  Commission should also 
streamline its procedure, in respect of su
pervising accounts of small industries and 
getting returns from them.

The Fifth Five-year Plan hopes for an 
increase of 8 to 9 per cent every year in 
respect of industrial production. The hon. 
Minister is reported to have said that dur
ing this year we cannot hope for more 
ban 7 per cent increase in industrial pro
duction. If this rate of growth is to be 
•achieved or maintained in future then he 
will have to see that industrial capacity 
increases by about 8 or 9 per cent every 
year.  It is very difficult in the present 
circumstances because capital market is in 
the doldrums. We have had reports dur
ing the last week of a number of factories 
being closed down in Maharashtra and 
Bengal. If these facts are borne in mind, 
it will be necessary for the Minister for 
Industries to take immediate steps to see 
that these factories are prevented̂ from 
closure and necessary investment  *akes 
place. Only if these steps are taken, I am 
sure, will it be possible to create  the 
necessary climate for industrial revival.

SHRIMATI  ROZA  DESHPANDE 
(BOMBAY CENTRAL): I express my fears 
about the statement made by the hon. Mini* 
stcr for Industries Mr. T. A. Pai in Madras 
on January 18.  He has said that the Go
vernment is actively thinking of converting 
public sector concerns progressively from 
wholly-government owned concerns to na
tional concerns through enlisting public 
subscriptions including that of labotir. A 
circular was issued by the Minister addres
sed to the State Industrial Development 
Corporations saying that they could sell 
their shares only after the project has gone 
into commercial production. That is to say, 
such shares could be sold after the pro
ject has gone into full production. Sir, it 
is really surprising, looking at the solici
tude which the Minister has towards the 
private sector. I would like the Minister 
to explain his policy, what he means by 
this. Everybody knows that industrialisa
tion of this country took rapid strides when 
Government took a firm decision to eata* 
blish public sector industries.  Formally 
our imperialist mien and big monopoliafii 
and capitalists in the private sector In H&
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country were never interested in industrial 
lisation of our country and in fact they 
have put obstacles in the path of industria
lisation. It is only with the help' of the 
Soviet Union and the socialist  countries 
that we have really been able to establish 
public sector plants on core industries. And 
what is our declared basic policy? 1 would 
likfc to know this from the hon. Minister. 
I would like to know what the Minister 

has got in his mind. Regarding the role 
of the private sector for the development 
of core industries or in the field of con
sumer goods production.

What is the role? Our Finance Minister, 
some time back, 1 think, had complained 
that the private sectors did not carry out 
the industrial policy in their own fields des
pite the fact that Government was pre
pared to give sufficient loans.  And, in 
the recent period, they have not raised their 
capital investment. Also he had made a 
complaint that they have not utilised their 
capacity of full production.  It has been 
accepted that after 1971, the private sec
tor and the monopolists were virtually on 
strike in not increasing their production. 
Naturally, it was politically  motivated. 
After 1971, Government  started taking 
some firm positions in the public sector 
and m strengthening the economy as a 
whole.  What happened was that soon 
after Government began to retreat under 
the pressures of the private industry and 
the monopolists  They allowed expansion 
of credit on a big scale which gave rise to 
inflation.  When people began to suffer 
again because of the rise in prices the curb 
was brought about recently.  But what 
happened was that it is the wages that 
were frozen and not prices or profits. It 
is the workers who had to face and suffer 
in this period of crisis. The thing is that 
you really dare not attack the monopolists 
but conveniently you can cut the pockets 
of the workers who have to face the rise 
in prices and who have to fight the frau
dulent attempt on the part of the mono
polists to bring down production and raise 
the prices. You cannot attack the mono
polists. When the crisis came, you attac
ked the workers by freezing their wages.

Recently a news has appeared that all 
the 30 big monopoly houses including Tata 
railed a tone and cry that theft was *ot

enough credit being given to them and so 
they could not increase their production or 
expand the industry. In spite of that, what 
wc find is that the assets of the Tatas have 
risen from Rs. 535 crores to Rs. 600.66 
crores while the assets of Birlas have risen 
from Rs. 487.11 crores to Rs. 601.76 crores. 
Even though their assets are  increased, 
their production has not increased in that 
proportion.  These monopolists are fore* 
ing down production in order to create a 
crisis in which the corrupt elements of the 
bureaucracy, which is very  amenable to 
the monopolists also gives a hand.  The 
bureaucracy in your ministry or in other 
ministries also is very amenable to the 
monopolists and through these monopolists 
they are trying to create a crisis in order 
to help the counter revolution in the coun
try. So, it is not a simple game of pro
fits and losses on the part of the mono
polists Though their assets are increasing, 
their production has not increased. Now, 
the financial institutions do give credits 
und loans to these monopolists and, as 
Tata himself admitted, I think 38% of 
his capital in TISCO is of the loans giVen 
to him by public financial institutions. Why 
not change this loan into equity capital9 
This is the exchequer's money and it 
comes from our pocket. These tycoons in 
the industry are fed at our cost; and they 
raise the prices and starve the people in 
this country.  Why not change this into 
equity capital instead of selling your own 
shares tn the public sector? You are on 
record as saying that you are ready to 
sell the public sector shares and give them 
to the private sector/business men. Instead 
of that, you can very well say that these 
loans by the financial institutions would 
be turned into equity capital and, by mat, 
you would have more control over the 
monopolists.  So, I would suggest why 
not you convert the loans given to them 
by the financial institutions into equity ca* 
pital instead of selling your own public 
sector shares?

Sir, in the beginning the private sector 
was really given complete freedom in sugar, 
cement, textiles, etc.  What have they 
donel Now, look at the textile industry, 
they have not only cheated the consumer 
but also the Government You know bow 
in the textile industry the mills wens ulti
mately brought to standstill The* Jurat
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swallowed up the workers' money, They 
have swallowed  Government’s  money. 
When they brought the mill's to standstill 
then the Government woke up and took 
ovei the textile industry.

They bring crisis in the country and 
then build up pressure on the Government 
to give them more credit, more money and 
alio* them to raise prices. I would request 
the Minister to think over this. What has 
happened to the sugar industry! Why don't 
you take it over immediately9  Why do 
you wait until the industry is brought to 
a standstill or the workers go on strike0

Our Estimates Committee has commen
ted upon the sugar industry saying that the 
sugar industry in the country is being ma
nipulated in the interests of a few mill- 
owncrs at the cost of the people, namely 
cane-growers, workers and consumers. Yoi 
know. Sir, the history of the sugar indus- 
tr\  The cane-growers are paid less and 
the tycoons in this industry always ask 
for higher prices for sugar The Commit
tee has recommended that this industry 
‘■hould be taken over immediately. I wo
uld like to know what is the hitch in 
taking over this industry In fact, it would 
he good if your Ministry also thinks of 
inking over the cement industry

You have taken over many textile mills 
tnd it is known that you are finding it 
difficult to run your National Textile Cor
poration even in getting supply of cotton 
On the one hand you have to face the 
Textile Commissioner and on the other 
hand you have to face the Cotton Corpo- 
ution of India and inside the National 
Textile Corporation there is the hand of 
corrupt management of the big mills. No 
doubt, there are a few honest officers also 
But if we look at the entire picture of the 
public sector I dare to say that the bure
aucrats there arc in alliance with the mo 
nopoly groups and they are trying to sabo 
tage the public sector. This has been oui 
experience. It is only when you take the 
w orkers into confidence and settle theit 
demands that the production in the public 
scctor can be raised and we can face the 
crisis. There is a recent example of the 
coal industry. Production of coal has gone 
up. So ts the case with the steel industry. 
I want to know whether or not Govern - 
' ment is going to guard this public sector 
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from the bureaucracy which is in alliance 

with the monopolies. 1 can cite an exam
ple. Take, for example, Rishikesh.. The 
cost of production of terramycin there is 
rupee one, The sale price is Rs. 2. The 
same injection is being manufactured by 
the Sarabhais. I can tell you, in Rishikesh, 
the quality control is in alliance with the 
Sarabhais. So they started rejecting the 
tcrramycin produced in Rishikesh as sub
standard and then selling it to the Sarabhais. 
Our Workers’ union had to go and fight 
with the quality control chief and asked 
them to prove the quality was not good 
and that then alone, they would accept 
their vcrdict. This is the way the top 
hi ass sabotage, took at Pimpri. What is 
happening9 This factory also is going to 
stop functioning  The fact of the matter 
is that we have to guard the public sector 
from the bureaucracy which is in alliance 
with the monopolists. You can do it only 
when you take the workers into confidence. 
It is not the bureaucrats that have increa
sed the profits in the public sector. It is 
the  workers and we are proud of the 
workers that they have shown that the 
public sector can make profits and can 
increase the production provided they are 
given full right of participation in the ma
nagement and m taking policy decisions. 
Then alone, we will be able to save the 
public scctor and face the  monopolists 
who are trying to min this country and 
challenging our public sector in this coun-

Sir, now, let us take the small scale 
industries  We want to protect the small 
calc industries. I think this is our idea 
But, who fall under these small scale in
dustries? For instance, you have raised the 
cxcise dtitv on beedis. This is an industry 
which is not well organised 'This i» spread 
over the whole country.  I would go to 
the extent of saying that it is a house
hold industry.

SHRl N K. SANGHI (Jalore): It is the 
Finance Minister who has increased the 
duty.

SHRIMATI ROZA DESHPANDE: The 
bcedi industry comes under them, I want 
to know, how are they going to protect 
the industry?  They should support us.

PROP. MA0HU DANDAVATB (Raja- 
pur): She wants the Industries Minister to 
fight against the Finance Minister.
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KHWMATt ROZA DESHPANDE: What 

SHRI S, M. BANERJEE: If you top-
|)ort, it is going to be a massive support.

SHJUMATi ROZA DESPAN DB: Seve
nty-five j>eir cent of the employees  are 
women. Now, they have increased the ex
cise duty On beedis. Why not catch also 
the cigarute manufacturer!̂ There a.e big 
capitalists in this industry, in  cigarette 
mamiafcturing  Look at the fun.  The 
increase in the case of beedis is something 
like 60%, whereas, it is much less in the 
case of cigarette.  Comparing the excise 
duty and tobacco duty, you find that they 
tcally want to shut down the industry. In 
addition, thin gives rise to corrupt practices. 
It is only the beedics produced under brand 
names which are going to be taxed You 
are really asking all these manufacturers 
to give their brand names and then asking 
your men, whoever are in the organisation,, 
to go into the checking part of it. If you 
are interested in employing many people, 
then, find out some other method, not this 
way.  Really, the Hdministrative cost is 
noing to go up. In addition, wha* will hap 
pen fs that it will lear* to corrupt practices 
among our own Government servants Ins* 
lead of that, t would like your Ministry to 
think seriously of protecting this beedi in
dustry. K you want to really raise finances, 
please find out some other method. There 
are enough sources of finance wherefrom 
vou can find money  Put, it should no! 
be by imposing taxes on such things as 
poworlooms and handlooms. As regards 
the handloom industry, I think we have 
been to Shri Maury a so many times for 
enough supply of yarn to these handlooms 
and powerlooms,  If you raise the taxes 
on it, this industry is yoin? to be doomed 
( would request your Ministry to look into 
this matter and see that Ihe bidi, power* 
loom and hondloom industries are protec
ted.

SHRI S. M 
there.

BANERIEE: Snuff is also

SflfUMATl ROZA DESHPANDE:  I
forgot f$>out it. 

MR. DfcPUTY-SftBAKER: Snuff-taking 
k r 1fifty tattt; It is a filthy tatft

5HRIMATI ROZA fipSHWSDfc: the 
monopolists in this country  not feel* 
ptd industrialisation of our country. We 
have tried other methods also. Wi? allowed 
foreign capital to enter our industry hi so 
many sectors. We did it in the drug In
dustry.  What ii the net result?  The 
whole industry is ip the hands of multi
national companies, You go through the 
Huthi Committe Report. It is high time 
these foreign-owned monopoly concerns in 
the pharmaceutical and drug industries were 
nationalised.  Our public sector units at 
Pimpri and Rishikesh are quite  capable 
of producing bulk drugs; we can also have 
formulations.  We can fight these mono
poly concerns in this industry.

1 do not know why we are interested 
m inviting foreign capital in our own in* 
dustries. For instance, we have found oil 
in Bombay High. I do not know whether 
the Minister is interested or Government 
is interested in inviting American com
panies. It is our own find: it is our own 
ofl.

AN HON. MEMBER: 
sian capital?

What about Rus-

SHRIMATI ROZA DESHPANDE: When 
Russians give you aid or loan, they do net 
jttjch strings to it. Here we go and ask 
(he Americans.  But there you are fight
ing against them on the Diego Garcia is
sue.

MR DEPUTY-SPEAKER:

oil come here?

How does

SH RIM ATI ROZA DESHPANDE: You 
are inviting them in your oil field.

MR DEPUTY-SPEAKER: How does it 
come here?

PROF. MADHU DANDAVATE: It is 
needed for industry.

SHRIMATI ROZA DESHPANDE:  I
*m speaking about industry and What is 
our policy. I want to bring to their no
tice that this kind of vacillation is not 
going to help the Ministry,

In conclusion, I inrould like to mention 
h few things, X would speak mainly about 
the textile industry.  You have taken
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ovei* some mills. It is a very good thing. 
Bift nationalise the industry. tto not wait 
until the millowners ruin all the mills and 
run ŝway with the money to take them 
over.

MR, DEPUTY-SPE AKER: Even that,
how does it come in?

SHRI S. M. BANERJEE: .These mills 
should be brought under the National Tex* 
tile Corporation.

MR. DEPUTY-SPEAKER: That is the 
Ministry of Commerce.

SHRI S M BANERJEE: The National 
Textile Corporation is under this Ministry.

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI B. P. MAURYA) The 
policy is with them; the body is with us.

SHRIMATI ROZA DESHPANDE:  I
have contacts with the textile mills  in 
Bombay.  I know they come under this 
Ministiy. ] would like the Minister to rc 
ally think about nationalisation of these 
textile mills, then the nationalisation of 
the sugar industry and the cement indue- 
tiy also

AN HON. MEMBER What about the 
public distribution system9

SHRIMATI ROZA DESHPANDE: That 
should also be brought under the conti ol 
of the Ministry There should be a proper 
public distribution system.  Unless you 
have these things in your hands, you will 
not be able to face the monopolists.

Once again, I would like to tell the 
Minister: do not be guided by the hue 
and cry of Tatas and Birla in this coun
try.

They never do the industrialisation of the 
country. It is only through the develop
ment and expansion of the public sector 
(hat we will be able to help our countiy. 
In fact you should nationalise all the 75 
monopoly houses Then and then alone 
we will be able to help the country; we 
should do so if we want to really help 
the country and bring down thfc prices. It 
Js not by taxing and freezing our wages

that you are going to bring down the 
prices.  The moment you nationalise the 
monopoly concerns and also a few impor
tant industries like sugar, prices *Vill come 
down. Whichever committee you may a£? 
point, it will suggest that this industry 
should be nationalised. I should like to 
caution the Minister: do not try to put 
back the wheels of progress in this country 
by selling shares in the public sector con
cerns to the private sector. History and 
the people of this country will never for* 
gi\e you if you do that.

MR. DEPUTY-SPEAKER: I must re
peat the ritual of the Minister of Parlia- 
.ncntaiy Affairs the Congress  Members 
should not take more than ten minutes 
ouch. Shn Daga.

jstt ij9Y qpg wm (nTm) : r̂r~

taisr wr  qft

3fr 1974-75 Mri far aft *1$

| w  *r fkm jarr |:

“Tne Industrial  Estates programme 
was started by the Government of India 
in 1955. According to the latest infor
mation of the 499 industrial estates 444 
industrial estates and 9497 small scale 
units were reported functioning. These 
units had produced goods worth about 
Rs. 300 crores and provided employment 
to more than 1,38,000 persons. Out of 
231 backward districts, industrial estates 
had been provided in 160 districts/*

3T3T S' OT ST*  sn$ Wt*ff

SFT cTTqi  ŜRiT ff eft  3TPT %

srw farem  fprr  t  srft

srsrer *rr?rr f. 1  ar*$r *r*r

ft, ^

v* wra m far

ffiTT  t ft*  TP3HFTOT $ ^

%  asftr

arm m m m  |

1 m

r%r &  w

SPSffl f ♦ 3JTC

trow? fit  wn *wr 5 *
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5T̂r  I I  %?T3TFff  %  srT<T
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 ̂ apT ?fta-*rtaTf mw ̂  anfasrsr % 

?̂Pf,T w  5T«r  tot & ifrr

*ra?t aft ̂  ̂ «fTf  |,  arqjft

S«s£t  %  *tot 11 w\  ^

r̂  ̂  «PT  *ffn S|TO

TOT  TOT 11 gft  sfr*i
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farr sîT  ?|TST  ^ STW
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% farr  %7T ^
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avfr % fftv 3T«r»r

ypfftgR  ft aft?  $*rT  T,'$*rSr tfY

ft srr  ^ t̂t  ft1  w 

ttr̂r  ft qrsrqr*,  ®: 

?irr?T  f̂far %  «tfr 

fit r̂arTff%?Ff

fti *ttt sp̂f ®r$ w

rorrff%$R star r̂fkn; ^   ***» 

% ?fY% % $f% r̂f̂n; i

<nf arr̂sr  £  fa ipr ssrM

ft tvft  ft aft* M'g ^

^ fTnT | fo ■ra’to

*T*r  sn ft,

i?r  fsircw  ir <?«,7

ft arh  fan w, ?r Sr 5tp*

*p affair  sfmi t  qr̂r  srr̂

i  ?ft #  t̂ ^nr  fa.  »r  aroi

riT  T r̂  £ I Tit  *1T§*
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T̂SWffsp̂  fa,7p,  Sh Y ?r # I  arm

T' WTN’n ^  3T85 ft I

I cannot quote all >our lecturcs  and
speeches that they should  bccome  the
friends, philosophers and guides of  the
small scale industries

arnr m  ft fa.

^ W  1  *T£ 3P8̂

SfRI | 3T> t tfY  Wft JTRflT

m m f̂r “irre q f̂fmn 

mtw", <5$sr vt* iw*€t” tfrr wm 
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ff. nf>
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5T  W |  wffiz 3TIT ff̂iir

*T finitfs |̂T «RT  T̂R  T̂ar 

I #  1*1 ^ rnrcrsq m  t?

ft?»r  ̂  q̂:«T  IT? qfTF

I I  3R %-TSfefW  Q??iz  TOft

t, ?rt ?rf  f̂̂eTT 3$t

r̂r̂  | srh -̂̂ Frrcf q§

f 3?H srrar 11 «?swt

a?fv 1 1959 ft sft  ^

f%5ETt «?ri mn 

to I? #,

vTJTd  ft 3ft?  q?

%  % l̂rq apnr̂»r  ̂ | ^

3F>T Tlf̂ m t̂cIT  11 

m?  ^  f̂ ĴTT

I, eft qN  zrr nn

% JTwmq. fT>   ̂ tt-

qjtf??T?r  ?r£t fiî r i

T̂TT  ^r ^ | Pp  n̂qrrar *%*r 

Bŵ sr ¥r r̂?r  ̂ ^

feq-|f#2T?T ^ tt̂t r̂?: cfV̂sfir |  anpr

vz *ir t̂ar ft ?rt irfr r̂«r »r

?Tft STfnT fa f̂?T %X*f&

cfT’Hft  I  ^m??T ̂rJRfT

 ̂̂ r ffwn'or  ̂ aft y® ^r

^ $ w *?r r̂r?rr r̂r̂rrr |:

’ I he Committee regret to note that 
hairing four or* five States* the  other 
States do not attach that much impor
tance to the small-scale industry  that 
it deserves. It is unfortunate that in 
some State* funds allocated  for  the 
small-scale industries are  diverted to 
some other purposes. The Committee 
would, therefore, urge Government to 
make concerted efforts to ensure that 
the development  of the  small-scale 
industries is. given high priority by all 
States,  particularly by the  backward 
States ”
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m  wi !*rr̂r
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SHR1  V1RENDRA  AGARWAI 
'Moradabad):  The  Indian  economy
has hardly grown by one per cent in 1974- 
7<\ InduMrial production ha* been virtually 
stagnating at the  zero level during the 
Wst three or four years. The Government 
claims that production has gone up by 
three prr cent in 1074-7*. but it is equally 
true that the Report of this Ministry for 
the last year had predicted an industrial 
growth rute of eight to ten per cent in 
1974-75. This  particular  situation can 
certainly convince us about the gap bet* 
ween the Ministry's promise and its actual 
performance. This particular situation has. 
adversely affected our national objectives.

We have two major national objectives. 
Qne is for improving the employment poten
tial of the economy. At the moment we are 
adding 11,000 unemployeds to the labour 
force everyday. In Haryana, which  is 
supposed to be the most advanced State in 
the pouutry, the State Government h*d

advertised \% vacancies and they received
22.000 applications. You can very well see 
the magnitude of the problem prevailing 
in the country. What is actually happening 
on the industrial front? Retrenchment and 
lay-off is the order of the day.

Secondly, the major national objective 
Sfor the country is to attain economic 
swaraj, to strain self-generating economy. 
But if you see, during the last 27 years 
since we have attained political freedom, 
our indebtedness* has crossed the stagger
ing figure of Rs. 10,000 crores* The Gov
ernment claims that exports are growing 
and they are growing at the rate of 40 
per cent.  But the actual position is that 
the trade gap is arowing at Rs. 1000 crores 
a year. We are not able to make any dent 
so 'far as our national objectives are con
cerned. It is really a serious problem. I 
think, the Government of the day must 
ponder seriomlv as to in which direction 
it is going. I say, the economy is deter
iorating every day rather than making any 
progress in any direction.

There is a lot of controversy about pub
lic and private sectors. 1 would tike to sub
mit that the public sector has come to 
stay. It is good that the public sector has 
made some profits as well. But it has not 
vet been able to show the desired results 
because of heavy constraints of capital 
resources and operational inefficiency. But 
the private hector has also not been able 
to grow because of deliberate restrictive 
policies, because of ideological inhibitions. 
Neither the public sector nor the private 
sector has been able to grow Why? Ac
cording to me. both the public and the 
private sectors constitute the national eco
nomy. They are complementary to each 
other.  But what the Government is do
ing is to make them function as two warr- 
ins factions in water-tight compartments. 
They should actually cooperate with each 
other.

A$ regards the role of the public sec* 
tor. nobody in the country is interested to 
dilute it or to amend the Industrial Policy 
Resolution., Thr mixed  economy is an 
ideal which must be given a fair trial. In 
the capitalist countries, the laissez-faire 
economies have begun to have the socialist 
structure while the communist countrips 
have begun to pursue the capitalist to®U
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and techniques. Therefore, the mixed eco
nomy is an ideal system which must be 
given a fair trial. But I would like to submit 
that the mixed ecopomy is neither kicking 
nor picking. It is wrong to assume that the 
mixed economy is showing results. The real 
situation is that the mixed econoniy is thr
eatened with total extinction. It is so much 
mixed up and it is a muddled economy 
for the simple reason that it has produced 
ooor results during the last five years

What has happened in the last five years? 
Industrial production has fallen by almost 
two-thirds; registered unemployment  has 
risen by over 5 millions; the rupee has 
lost 40 per cent of its purchasing power; 
the gross national income in real terms 
has remained stagnant and the per capita 
income has declined by 2\ per cent. This 
is the picture we have in this country after 
having attained political freedom during 
the last 27 years.

In this situation, the Prime Minister of
ten accuses the Opposition for exploiting 
the economic crises. I want to ask the 
Prime Minister. Does she expect the Op
position to remain as a silent spectator 
when the people, particularly, the poor 
people are suffering so hard and so much9 
In my own constitutuency, today, in Mor- 
adabad, there is no water and there is no 
electricity. Whar to talk of setting up an 
industry After all, we are a democratic 
country. We are not a communist country 
where  only one-party system functions 
Here, in this country. T think, the Prime 
Minister should appreciate the role of Op
position in a democratic country and she 
should better encourage the Opposition to 
champion the causes of the poor people, 
rather than duMv'ng them for exploiting 
the situation or sabotaging or disrupting 
the economic situation.

The Prime Minister has been found say 
ing at various conferences and seminars that 
she is opposed to growth if it is at the 
cost of social justice. It is very unfortu
nate for this country and also for the 
Prime Minister that she refuses to appre
ciate that growth alone pampers, encoura
ges and ensures Social justice. There can 
be no social justice if there is no growth. 
This is the point which this Government 
has not been able to appreciate. When 
they talk of social  justice, they try

to pull down growth,  That means, the 
Government tries to follow anti-production 
policies which are largely responsible for 
the economic stagnation today.

At the moment, there is an impression 
as u the ruling clique has a vested in
terest m poverty, unemployment and total 
dependence on one or the other power 
blocs  There is a very wide gap in pro
mise and performance which has resulted 
in a loss of credibility on the part of this 
Government The Government claims that 
anti-inflationary measures  have brought 
down prices from 31 to 8.2 per cent in two 
years. This is correct  But it is equally 
true that mere regulation of money supply, 
at best, can ensure price stability for a 
short duration. Jt is a short-term measure 
If you are really interested to contain in
flationary pressures, you must do some
thing on supply front  What arc we do
ing on supply front? That is what I want 
to ask the Government. What is the long
term policy to raise production, to raise the 
economic growth rate. So long we do not 
raise the growth rate and maximise produc
tion, T can assure the Government that 
price stabilitv vt ill remain a temporary 
phenomenon or uist a wishful thinking 
Hyperinflation has taken the form of stag
flation. The recession is shonnR ugly signs 
Its unintended side-effects are of a majoi 
character

We see accumulation of stocks m vari
ous industries  There is accumulation of
400,000 tonnes of stocks with steel mills 
There is a fall m demand for other items, 
like, aluminium, cement and copper. All 
this really shows that we are very much 
within the limit* of recession. All other 
industries manufacturing capital goods have 
been suffering badly There is hardly any 
demand for anv of the capital goods. All 
the capital goods industries have very few,, 
orders on hand. Even the consumer goods 
industries, likot jute, cotton and sugar, etc., 
are in doldrums.

There are two major industries which 
determine the upward or the lower trend 
on the industrial front. These are textile 
and nutomobile industries. I will say a 
few words about  automobile industry 
which is so vital to the economy. That 
provides 12 per cent to the total grots 
national product; provides Rs. 2,000 crores



as revenues to th* Exchequer and provides 
employment to .9.5 minion people. This 
particular industry which is so vital to 
thm economy at the moment has found 
itself in doldrums. Only one automobile 
unit which has a capacity of 30,000 cars 
in a year is manufacturing only 1400 cars 
a month but it cannot sell more than 900 
Cars. This unit is losing Its. 50 lakhs every 
month.

The situation in West Bengal today as 
has been described by Mr. Dinen Bhatta- 
charyya, is so explosive that more, than 
400 factories are laying off staff in Cal
cutta alone. But the Central Government 
is a silent spectator  though the State 
Chief Minister seems to be greatly disturbed 
at the situation. Why is it so? Why are 
we not able to create a demand? What are 
the factors responsible for it? Has the 
Government gone into it? Though there 
are several factors, I see that the fiscal 
policy is the real culprit.

The total tax on a car is as high as 
Rs. 17,000, while a car is available for 
Rs. 34,000. The expenditure on the main* 
tenance of a car comes to about Rs. 2000 
a month because the lax on petrol alone 
has gone up by 500 per cent. The Govern
ment does not do anything either to reduce 
the excise duty on car or to reduce the 
excise duty on petrol.  In these circums
tances, we cannot really go very far in 
reviving the economy, at least in this sec
tor.

Similarly, there is an anomalous situa
tion which now prevails and which has vir
tually paralysed the entire economy. There 
is unutilised capacity on the one hand and 
glut of output on die other. I am happy 
that Mr. Pai who is known to be a man 
of very many ideas, who is a dynamic 
Minister and who thinks in terms of going 
in for rapid industrial development has 
predicted that the industrial growth rate 
of 7 to 8 per cent will take place during 
the next year. But I am afraid the hon. Mini
ster may have just wishful thinking for the 
tirvurie reason that he has not gone into the 
problems which have inhibited the industrial 
growth. What are the factors responsible 
for industrial stagnation today? Shortage 
of transport, coal and other infrastructure 
items, responsible for the slowing down 
of industrial growth, are not ahowina bet
ter mutts. Inadequacy of power is the 
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major constraint. We see that in Haryana, 
in Faridabad, for the last two months, 
the industries are not working to their full 
capacity; the manufacturers did not know 
at what time the power would be switched 
off, with the result that there was a great 
loss. The wheels of industry are grinding 
to a halt today.  The shortage of both 
long term and short term funds and risk 
capital are the biggest problem of the in
dustry. Credit squeeze has resulted in pro
duction squeeze.

I am really sorry that the Prime Minis
ter has tried to compare credit liberalisa
tion with deficit financing. Selective liberali
sation of credit to such industries which are 
entirely productive, can hardly be described 
as deficit financing. Of course, liberalisation 
of credit for speculative hoarding and where 
there are large inventories cannot be re
commended. If there is selective liberali
sation of credit. I am sure, it can go a long 
way in accelerating the pace of industrial 
growth.

I will mention five measures which, to 
my mind, are vital for reviving the eco
nomy in the field of industry: one, down
ward revision of interest rates; two, higher 
debt equity ratio: three, withdrawal of the 
present day dividend freeze; four, incen
tives for revival of the capital market; and 
five, dual pricing policy.

Today we are interested in seeing that 
the economy is revived. But how are we 
going to revive the economy? How are we 
going to meet the challenge of inflation? 
How are we going to have a growth rate? 
At the moment, Government should really 
apply its mind m terms of development 
of medium technology. Medium technology 
is the need of the hour. If this country is 
to be developed, if we have to provide 
employment to the educated unemployed, 
we must develop medium technology. Me
dium technology is the answer to the pro
blems of the country. Whatever we have 
done in Haryana is a pointer in that 
direction. Japan and Germany have grown 
as major industrial giants because of med
ium technology, tf you really want to de
velop medium technology on an all India 
basis, you must provide easy credit, cheap 
raw materials and cheap electricity, and I 
do not see anv reason why a common 
man, a small man cannot net up some sort 
of a medium technology.
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If you really want to meet the challenge 
of inflation, mass  production of wage 
goods is the answer We need to produce 
consumer good* at a large level, at a 
mass level, and tl it can be done through 
the process of medium technology, noth
ing like that  I, for one,  believe that 
the production of wage goods should be 
reserved for medium technology Medium 
technology should develop  and  should 
grow at such a fast pace in this country 
that we should really be in a position 
to say that the problem of unemployment 
in this country could be solved. That is 
one of our national objectives.  All our 
planning, all our economic thinking, all 
our ideas, will have little meaning if a 
large number of people in this country 
continue to be added to the category of 
unemployed and create law and order pro
blem in the country The real problem of 
this country today is to provide employ
ment to our educated young men

Large scale and rapid industrialisation 
w the key to economic prosperity. At the 
moment I feel that, if the economy could 
grow at the rate ot eight to ten per cent 
a year, the industrial prowth rate can cer
tainly be rai«ed at the rate of 18 to 20 
per cent a year 18 to 20 per cent a year 
is verv much within our reach  The pro
duction in the country needs to be multipli
ed to  meet the demands of 100 crores 
of people by the end of this Century 
We must have i long term perspective 
By the end of this Century, the popula
tion of this country will reach the figure 
of 100 crores  A.nd v,e have to think in 
terms of raisins  various industrialised 
items on that basis  I feel that India 
must produce and must have a prospective 
plan to produce at least 700 million ton
nes of steel, about 4,000 million tonnes 
of oil, 40 million motor cars, and 10 
million trucks Similarly, we should plan 
in terms of having 50,000 million vards 
of cloth production  Sugarcane produc
tion should cioss 3.2<i ciore metric ton
nes  These are the targets we should set 
before us and ,<t Jueve if we realty want 
that poverty in this country should be 
eradicated

Modem technology, put no limits to pro- 
d%ieti'w.  Large-scale  moderately priced 
production will set in a chain reaction of

increased demands being met by expand- 
mg production  The vast  population, 
hungry for goods, must be turned into 
an unlimited consumption market  and 
an efficient working force. This country is 
known for its creative genius. The whole 
thing is that this creative genius needs 
to be harnessed and a fuller and freer 
expression of this creative genius will cer
tainty go a long way in showing the re
sults and make the country prosperous.

If these things are done and done in 
the right direction, 1 really do not sec any 
reason why we should not be able to realise 
our national objectives.

I have great faith in the leadership of 
Mr. Pai who is at the helm of affairs, but 
somehow or the other I have found him 
too good to deliver the goods.  At the 
same time, the ieal situation is that the 
goods must be delivered  That is the 
crux of  the whole situation  That is
how the nation will test and judge Mr. Pai 
and on which the industrial recovery de
pends

SHRIMATI V IFYAI AKSHMl (Sua- 
kasi) I am greatful to you for giving me 
time to participate in the discussion on the 
Demands  for Grants of the MinMrv of
Industry and Civil Sunplies. I shall limit my 
observations to the problems facing the 
small scale sector of our industrial acti
vity

It would be relevant if 1 first deal with 
the match industry of which about 90°, 
of units  are located in my constituency
This industry alone is providing bread to
more than two lakh families in my area 
But, unfortunately, I must mention, this 
mdustrv to-day is facing a total extinc
tion due to two main reasons  First is 
the utter apathy on the part of the autho
rities and the second is the acute short
age and non-availability of essential raw 
materials

Allow me, Sir to give an illustration of 
the employment potential of this industry. 
The railways which are the biggest public 
sector undertaking in the country, employ 
about 15 lakhs of people with an invest
ment of Rs. 5.000 crores. But the match 
industry which has only Rs. 5 crores in
vestment employs more than 3 lakhs per* 
sons The turn-over of the small scale match 
industry annually is of the order of Its. 45



crores and the industry contributes Rs. lb 
crores to the public exchequer every year 
as Centra! exicse duty.

60'/o of the country's requirements of 
matches) are met by thousands of small 
scaic manufacturers in  the hand-made 
match units scattered all over the country.
It is surprising how they have survived 
all these years in competition with the 
monopoly mechanised sector.  The Wes
tern Indiu Match  Company, Bombay, 
known as WIMCO, is having its factories 
in various convenient centres with a 
wit’c net wo; k of  distribution  outlets. 
This foreign concern meets the remaining 
40*Y, of the country's requirements. This 
is a Swedish company operating in 110 
countries. I say this to emphasize that this 
company’s production  pattern is highly 
sophisticated with  automatic machinery 
nnd equipment. I will now relate the un
enviable plight of the small scale match 
industry.

The major producer ol potassium chlo- 
latc, the basic chemical required for the 
nuteh industry is the WIMCO, account
ing lor 75of the output in the country 
The huge production is consumed by them
selves.  The small scale industry meeting 
60 ol the requiicments of the nation 
is depending upon the 25% of potassium 
chlorate produced by the Mettur Chemi
cals and Travancore Chemicals of Alwaye. 
Unfortunately, the  Mettur  Chemicals 
could not produce it because of the acute 
power shortage in Tamil Nadu.

I he Travancore Chemicals* distribution 
system is not at ail fair. The joint sector 
unit for producing the basic raw mater:al 
has not yet gone on steam for want of 
power. Unless 600 tonnes of Chlorate is 
imported within a month and supplied im
mediately the entire small-scale industry 
will be extinct creating unemployment to 
lakhs of people.

In this context I want to say one thing.
1 thank Mr. T. A. Pai and his able team 
has now cleared the import of 300 tonnes 
of chlorate and they are further examin
ing the additional import through STC. 
So, X thank hon. Minister on behalf of the 
match industries which are mainly situated 
in my constituency.
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Another raw material required is red 
phosphorus  The indigenous producer is 
not able to meet even 50% of the require* 
mcnts of the match industry. On account 
of this acute shortage during the last 2 
years the open market price has gone up 
bky-high. There is urgent need for import
ing the necessary quantities of red phos
phorus if the small-scale match industry 
is to survive.

The requirement by the handmade sec
tor of aoout 0̂00 tonnes of blue match 
paper is not being met though it is pro- 
uuced within the country. If the Govern
ment r. true to its profession of sympathy 
for the .small-scale sector,  the big pro
ducers of paper must be statutorily com
pelled to supply this paper to the small- 
scale sector or the Government should 
earmark it and supply the same to the 
small industry.

The industry is facing a crisis in its re
quirements of soft wood timber also. The 
WIMCO has spread its net far and wide 
in the country for meeting its require
ments of soft timber. It buys in Assam, 
Karnataka and Kerala. The small sector 
ha - been left high and dry in regard to 
its requirements of soft-wood timber. The 
classical example that can be given here 
is ‘the shark eating the small fish’. As I 
ma> n:it be able to give a complete list 
of problems facing the small match units.
I would request the hon.  Minister, Shri 
T. A. Pai, to consider sympathetically the 
memoranda submitted by the Sattur Small 
Match Producers’ Association, the Chamber 
of Match Industries Sivakasi and the five 
small match producers’ industrial coopera
tive societies and take immediate action on 
their requests, i also request the hon. Mi
nister to use his good offices with his - 
colleague in charge of Finance, who has 
a wide knowledge about the industry, (or 
enlarging the difference in central excise 
duty between the mechanised sector and 
handmade sectors of this industry from 
the present 30 paise to 2 Rs. per gross, so 
that the small units may survive and pro
vide basic amenities to the vast number 
of people engaged in the industry. Simi
larly for encouraging exports, setting up 
of a council can also be thought of.

On 19-8-74, under the Chairmanship of 
the Joint Secretary in the Ministry of In
dustry a meeting was held in which the

IW (SAKA) D.G. Mitt, of J/ul.  35?
A CMl SupplUa



259 APRIL 28,J97S &.G. Min.tfind.  260
A CM4 Supplies <* CW/ &up/to

rs&rimatf V* JeyalakshmiJ 
small scale match manufacturers, the pro
ducers of the raw materials and Director, 
Tamitnadu SIDCO had taken part.  The 
producers of raw material had agreed to 
certain common course of action in the 
interest of small scale match industries. 
But as usual with such discussion, unfor
tunately, so far the problems of the small- 
scale units have not been solved. I would 
request hon. Minister to look into the 
matter and find out  where the whole 
thing has been blocked against the interests 
of the small man.

Another serious problem faced by the 
small match industrialists is that they are 
to run from pillar to post from Sivakasi 
to Madras, Madras to Delhi,  Delhi to 
Bombay, Bombay to Punalur, Punalur to 
Alwaye, for one thing or the other.

I would like to suggest constitution of a 
small-scale Industrial Development Bank 
with branches in all the State Cap'tais 
so that the financial and raw material ic- 
quirements of the small scctor are met to 
a great extent. The small-scale industries 
cells in the nationalised banks are not fun
ctioning effectively

Sir, as you arc aware of the power scai- 
city throughout the country it is said that 
this crisis will continue for a decadc *o 
come.  In order to tide over this, the 
Government must set  up an industrial 
unit in the State sector for manufacturing 
small generators so that they can be sup
plied to the small-scale sector which in bei.ii; 
crippled from all sides, namely, want ol 
raw materials, want of power and want of 
finance due to the general credit squeeze

And at the same time. 1 am also happy 
that the Minister has created a 'speed cell’ 
and a ‘special cell’ to look after the pro
blems of the country and make immediate 
arrangements.  1 am told  to-day that 
Hindustan Photo films will get their powei 
without any cut, I am also told for match 
and other industries, requirements of wa
gons are completely met with by the Gov
ernment.

The other day on the 19th of this month 
Shri A. P. Sharma made a statement m 
Hyderabad that the Centre would be sett
ing up 1,̂0,000 small scale units during

the Fifth Plan. U the existing units can* 
not be protected from various problems 
which 1 have narrated above, 1 wonder 
whether the 1,60,000 units target during 
the Fifth Plan will at  all be achieved. 
When numerous problems of various exist
ing small-scale units are remaining unsolv
ed, I don't know how the government will 
be able to back the new ones.

1 have gone through the 1974-75 report 
ol the Small1 Scale Industries Project pro
grammes which is in operation in 49 pro
jects areas during the past 11 years.  It 
was decided in December, 1970 that this 
programme should be further extended to 
cover the entire country within a period 
of I* -20 years. U is also stated in this 
annual jeport that 57 districts were taken 
up for the Fifth Plan. In order to cover 
tne entire country 57 more districts are to 
be covered under the project After the 
di»<-j*sion in December, 1970, only  ̂dis
tricts have been brought under the RIP 
during this four and a half years. At this 
rate, to cover the entire country under the 
RIP programme, the  government may 
take another 50 to 100 years and not 15 
to 20 years, as has been stated in the an
nual report of small-scale industries, 1974 
and 197̂

I only wish to sound a word ot cautton 
that the government should not raise the 
hopes of rural people by painting a too 
optimistic picture in the annual reports.

In Tamil Nadu, Thriunelveli, Salem, Chin- 
glcput Districts have been covered under 
the Ruial Industries Project Programme 
In the second batch, Ramanathapuram and 
Dharmapuri Districts are to be covered. 1 
would request hon. Minister to take im
mediate action in setting up the R.I.Ps in 
the aforesaid two districts which have been 
repeatedly  worst hit  by  droughts. ! 
would like to know whether the 27 taluks 
m Tamilnadu which have been declared 
as backward areas, will be covered by the 
R.I.Ps.  On broad matters of economic 
policy the broad basic objectives of plann
ing in this country are economic develop
ment and social welfare.  The establish
ment of a socialistic pattern of society, the 
removal of poverty and reduction in in
come disparities «re> the major social 
goals that we have set for ourselves. The 
cooperative movement basically represents



synthesis of socialistic aspirations and de
mocratic social order.  In my view our 
<mcces* in building up a soda! order 
which seeks to harmonise individual ini
tiative with social equity is exactly pro
portionate to the rate and coverage of 
the growth of cooperative movement. In 
cooperative movement, we have a structu
ral frame in which individual enterprises 
am be organised in relation to social needs. 
In terms of socio-political significance, co
operative movement porvides the corner
stone of our effort to build a free but
eqqitable social order. But, Sir, in this
context, I regret to say that the coopera
tive industrial service societies in match 
industry and, at the same time, in differ
ent industries, have not at all been patro
nized by our Government.

So, in achieving these objectives of plan
ning, the cooperatives have an important 
role to play. This is primarily because 
cooperative movement symbolises popu
lar participation without which no phas
ing could have any meaning. It also sig
nifies decentralisation of  socio-economic 
efforts at micro levels relating to the phy
sical needs of masses of people. Actually, 
it is the national effort at the  micro levels
which is more direct, more purposeful,
more effective and so more satisfying. Eli
mination of economic exploitation by mid
dlemen is inherent in this concept. I am 
gratified to note that during the 'last two 
decades the cooperatives have diversified 
their activities and are now a force to 
reckon with in almost all fields of eco
nomic  activity except  large industrial 
units.

MR. DEPUTY-SPEAKER: Please con
clude.

SHRIMATl V. JEYALAKSHMI: Sir, I 
am concluding. Sir, I am thankful to you...

MR. DEPUTY-SPEAKER: 1 shall be 
thankful to you if you conclude now.

SHRIMATI V. IEYALAKSHMI: Sir, I 
am concluding within a minute. I expect that 
under the stewardship of Mr. T. A. Pai, 
the manifold problems of the small scale 
industries will be solved so that the ideas 
and ideals of Gandhiji for rural uplift 
can be achieved to a great exlent. With 
these words* 1 conclude and I support the 
demands,
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SHR1 V. MAYAVAN, (Chidambaram): 
Mr. Deputy-Speaker, Sir, ( rise to say a 
few words in respect of the Demands for 
Grants of the Ministry of Industry and 
Civil Supplies. Sir, the Ministry of Indus
trial Development has been mainly concer
ned with regulating the industrial develop
ment. Such regulations may be necessary 
in the interest of planning in the establish
ment of industries.  But, the regulations 
that we have had so far had stified the 
industries in various States of our country 
and promoted  unnecessary centralisation 
leading to massive corruption in the centre. 
This has also made a mockery of citizens' 
rights to participate in  the  industrial 
growth. Happily, there is some appreci
able change for the better very recently. 
The hon. Minister for Industry and Civil 
Supplies has exhibited a sense of realism 
and has initiated measures to obviate the 
needs of citizens coming from distant 
Kanyakumari district to get industrial li
cence up to one crore of rupees.  This 
is the plea of the Tamil Nadu Government 
f> ;• the last seven years. Sir, inflation has 
gone up by 30% now. The hon. Minister 
should have taken these measures some 
seven years back. Some five years back, 
the investment needed for setting up an 
industry was Rs. 20 lakhs. Now, it would 
be in the ordei of Rs. one crore. Indus
trial costs have gone up like anything be
yond any one's control. My plea is that 
the, hon. Minister must have the guts and 
gumption to declare that industrial licences 
up to Rs. 15 crores can be issued by the 
State Governments. It would then stimu
late the industrial development in different 
parts of the country.  All industries re
quiring indigenous technical know-how and 
machinery with a small amount of Rs. 15 
lakhs of foreign exchange could be de
licensed. Sir, the other day also, in reply 
to a question put by me, the hon. Minister 
has said that about 1,300 licences have 
been issued and that he would consider 
the request made by me. I would request 
the hon. Minister to consider this point 
when indigenous technical know-how and 
machinery are required for industries in 
India.

Sir, the latest thinking in the Lima Con
ference is that industry  and agriculture 
should receive equal attention. The most 
stumbling block here, to quote the words 
of Dr. Minhas, is the ‘Stalinist model of

1897 (SAKA) D.G, Min. of Ind.  263,
& Civil Suppto*



4k CMt Supplies <£ Civil Supplies

: {Shfimati V. Jeyalakshmi] 
planning' that we have adopted. As a re
sult, we have neglected the infrastructure 
so nccessary far industries to expand and 
to flourish. Power cuts have been imposed 
in UP, Madhya Pradesh, Punjab, Haryana 
and Tamil Nadu.  For all this, t hold 
the Central Government responsible. Had 
they diverted resources for the erection of 
power projects, we would not have been 
in . this mess. I want to ask of the Minis* 
ter of Industrial Development: what in
dustrial development can you have when 
your industries are starved of power? The 
number of mandays lost due to powercuts 
is equal to the workdays lost in strikes. 
Of course, the mandays lost due to power
cuts do not strike the headlines in the 
press like the workdays lost due to em
ployees’ strike. Industrial development will 
be a myth if an integrated approach is 
not made to stabilise the generation of 
power which is a fundamental requirement 
of alt industrial development.

I should like to remind this House that 
the Tamil Nadu Government passed a un
animous resolution requesting the Union 
Government to hasten quickly the second 
mine cut at Neiveli. As a result of the 
indecisive stand of the Central Govern
ment, Tamil Nadu had lost about Rs. 400 
crores worth of manufactured goods due 
to powercuts apart from the employment 
potentialities lo:.t. At the time when the 
Tamil Nadu  Government requested the 
Centre to implement the Neiveli second 
mine cut, the cost was only Rs. 28 crores. 
Today even according to the admission 
of the Central Government, it would be 
of the order of Rs. 82 crores. But I say: 
better late than never.

It appeared in the press that the hon. 
Minister has already negotiated with the 
Minister of Petroleum and has got more 
allotment of diesel to diesel engines al
ready owned by consumers. This is a wel
come approach. I would also request the 
Minister to procure more number of diesel 
engines and. supply them to consumers on 
a hire purchase basis.  This would defi
nitely improve industry wherever it has 
been set up. 1 would also request the hon. 
Minister .to consider the following Things. 
In regard to regional development, we 
have today a new Kashmiri presiding over 
the Planfting Commission, tn this country, 
to quote the words of Shakespeare, 'an

Amreth to an Amteth succeeds*. What 
his competency is to deal with these pro
blems is a matter of debate. The Planning 
Commission has not devoted any attention 
to regional development at all.  Had it 
done so, we would have had an entirely 
new approach m strengthening the infra* 
structure and creating a certain proportion 
of excess capacity of industries like power 
and communication. Lack of power affects 
both the public and private sectors; it 
also increases the unit cost.

1 welcome Shri Pai’s pragmatic appro
ach in regard to the public sector under
takings of the Central Government.  1 
wish that he is enabled to put through 
his plan of associating  private capital 
with the central public sector undertakings 
which are in urgent need of such blood 
transfusion in spite of Rs. 3500 crores of 
investment.  But certain Congress Party 
members overflowing with a pseudo-ideo
logy are out for Shri Pai's head.  I am 
happy that the Prime Minister has given 
them a drubbing in the meeting of the 
CPP.

1 would like to emphasise here the f.ced 
for associating the States also with this 
process of refurbishing the central under
takings.  Governments of the States in 
which these undertakings are located must 
have a financial interest in them.  The 
IFCs of the States must be permitted to 
invest in central public undertakings in 
those States.  For example, if the Tamil 
Nadu Government has some financial stake 
in the Madras Fertilisers in Madras, its 
management will be more careful ami will 
not show any affront to the State Govern
ment.

On the 9th of April when a question 
was asked by me in this House the hon. 
Minister said that the Central Govern
ment had neither asked the States to in
vest money nor had any State Govern
ment come forward to invest money on 
public sector undertakings.  1 should re
quest the Minister that in future if any such 
scheme is drafted, he should ask the State 
Governments also to subscribe to the share 
capital of the public sector undertakings. 
It is a joke to talk of participation in plan 
ning and regional development at grass 
root level when power, initiative and deci* 
sion and all such matters are concentrated
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in the Centre. There should be a dialo
gue with the State Governments to region
al ise îndustrial development.  Under the 
wise helmsmanship guidence of Mr. T. A. 
Pai for the first time the Industrial 
Policy Resolution of the Central Govern
ment had been allowed to breath some 
fresh air.  The other day in reply to a 
question the hon. Commerce Minister said 
that nearly three lakhs of licences were 
issued per annum and some lapses are 
bound to be there. Similarly, if the In* 
dustrial Development and Regulation Act 
has to be implemented in utter disregard 
of the existing industrial scene, naturally 
there will be industrial imbalance in the 
country.  Maharashtra and West Bengal 
have got the first and second place res
pectively in having the largest number cl 
industrial concerns.  Andhra  Pradesh 
Kerala, Mysore and Tamilnadu are star
ved of such central undertakings.  The 
Instrumentation unit which has been com
ing up in Palghat has not seen the light 
of the day. As ex-chairman of the Life 
Insurance Corporation, the hon. Minister 
while presiding over a meeting said that 
the I IC was not at all helping deserving 
people in respect of credit facilities. We 
congratulate him because being a Minis
ter, he indicates the lapses wherever they 
arc.  I understand that there is a special 
secretariat for the Birlas, or for Tatas, iust 
to get credit from the LIC within 24 hours. 
For a man like me, or you. Mr. Deputy 
Speaker, for getting a loan for the cons
truction of a house it takes about 6 to 8 
months.  Wherever there are such im
portant Proiects finance from the public 
financial institutions should be sanctioned. 
The House knows that the Integral 
Coach Factory is located at Perambur. 
I do not know why the Railway Board is 
setting up an industrial unit near  Ban
galore for  manufacturing  components. 
Would it have been improper if this unit 
had been located in Perambur?

t should like the hon. Minister to lay 
down guidelines for setting up a Central 
undertaking. The parent policy of our hon. 
Minister T. A. Pai has paved the way 
for some relaxation in the commerce po
licy. Credit goes to the hon. Minister for 
Industry, eaually to the Minister of Com* 
merce.  Right from the First Plan the 
public sector undertakings had not shown 
any profit,  After the assumption of the

office by our hon.  Industries Minister, 
they have turned the corner and about 15— 
60 per cent of the public .sector under
takings have now earned a profit of Rs. 150 
crores. It is a good sign. I should like 
the hon. Minister to encourage *uch pub
lic sector undertakings so that more pro
fits can be earned.

Even our Finance  Minister, when he 
was earlier in charge of industries, tried 
his level best, but it has brought a gloomy 
picture all around.

15.00 HRS.

The Secretariat for Industrial Applica
tion is always a negative body. It turns 
down the application even for minor lapses. 
It some informntion is not given in the ap
plication. it is turned down. The minister 
should make the S1A a positive body in
stead of its being a negative body.  It 
need not apply restrictive practices.  Let 
it he liberal in allowing the applications.

In respect of the DGTD. 1 am told that 
things are manipulated. A committee will 
have to be appointed to review the posi
tion of the SIA and DGTD.

About the car industry, already 16,000 
to 17.000 workers are laid off. What are 
we going to do about it? The prices of 
cars have gone up.  About scooter in
dustry. mv own friends  who got allot
ments of scooters have taken them back 
to the distributors for replacement of parts. 
Scooters are sub-standard and do not give 
good service.  The minister should see 
that the distributors replace good stand
ard parts.  The ancillary industries for 
scooters are also manufacturing only sub
standard products.  The minister should 
see that the ancillary industries manufac
ture good products, because that is an in
dustry which is very essential for the 
scooters.

We have celebrated the silver jubilee of 
our independence, but the paper cost has 
gone up.  One ream costs Rs. 92. Be
cause of this, the prices of text-books and 
exercise hooks have Also gone up and 
are beyond the reach of the poor stud
ents. An early action has to be taken in 

this regard.
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When the Minister assumed office, he as
sured that 80% of the capacity in the 
cement industry will  be utilised.  For 
about three months, this was honoured. 
Thereafter cement is not within the reach 
pf the common man at all. Though ade
quate steel is available, a genuine builder 
of the common man at all. Though ade- 
get cement

The Minister in charge of Civil Sup
plier Shri A. C. George, is young, ener
getic and exotic. When the super bazar 
movement was initiated, it was showing 
good progress, but the Delhi Super Bazar 
has failed.  In Tamil Nadu, the Kama- 
dhenu and other Super Bazar are success
ful. 1 request the .Minister to eradicate 
corruption in the super bazar. Corruption 
starts from the purchases side. Instead of 
buying the materials only from coopera
tives, the super bazar people buy it from 
the ‘ middlemen,  who raise  the prices. 
Even scarce materials like atta are not 
available to the genuine consumers. Under
counter business is going on.

MR. DEPUTY SPEAKER: They must go 
to Tamil Nadu and have a look.

SHRI V. MAYAVAN: T request the 
Minister to look into the corrupt practices 
in the super bazar.

SARDAR SWARAN SINGH SOKHI 
(Jamshedpur): Mr. Deputy-Speaker, Sir, I 
congratulate the Minister of Industries and 
Civil Supply for the performance of the 15 
public sector undertakings under his Ministry 
employing 15 lakhs of labour and 50,000 
managers which has  been remarkably 
good, especially since Shri T. A. Pai took 
over the portfolio of this Ministry, though 
some of our colleagues do criticise the 
policies of his Ministry, which is rather 
unfair on their part, as we are committed 
to a mixed economy. I do not agree with 
some of the members who say that produc
tion has not gone up. It is rather unfor
tunate on their part to make such charges.

The automotive industry at present is 
showing a trend of  growth in tractors, 
commercial vehicles, scooters, mopeds and 
motor cycles.  But the pricing policy of 
the automotive ancillary sector needs the 
immediate attention of the Government

The Scooters India plant at Lucknow 
has started producing scooters, which are 
now on the roads, and the working of the 
plant under the present management is 
commendable.  They  have  got export 
orders to the extent of Rs. 2 crores, 1 do 
not agree with the hon. Member who just 
now complained that the quality of the 
material used by them is sub-standard. 
He shoutd go and see it for himself. ! 
have seen it. They do not use substand
ard material.  Their scooters are better 
than those some other companies.

<?HRI V. MAYAVAN: I am using that 
scooter.

SARDAR SWARAN SINGH SOKHI: 
The prices of cars have almost doubled 
since 1971. Government should check it by 
introducing some method, or the manage
ments of the private sector plants should 
be taken over by Government in the na
tional interest.

There is a general demand from the 
industries in the smalt scale sector that 
the levy of one per cent excise duty on 
manufactured goods should be withdrawn. 
Otherwise, instead of adding to Govern
ment  revenue, it may  lead to more 
corruption because factories which  are 
employing less than 50 persons and run 
with  power are  exempted;  similarly, 
factories not using power and employing 
upto 99 persons are also exempted.  It 
may so happen that the small scale indus
tries may misuse these exemptions.  In 
order to avoid  such malpractices and 
discourage corruption, I would  request 
the Minister to take up this matter with 
the Finance Minister and see to it that 
this levy does not apply to the small scale 
industries.

Now the limit for a small scale industry 
is a capital of Rs. 7£ lakhs. Keeping in 
view the all-round price increase of 
machinery  and  equipment,  I  would 
suggest that this limit should be increased 
to Rs. 10 lafehs with immediate effect The 
nationalised banks should give loans to 
genuine registered small  scale units in 
their respective States.

Though the  performance of most of 
the public sector plants Is satisfactory, the 
performance of the Indian Standard Wagon
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and* Burn Company should be improved 
further by injecting fresh blood in these 
plants. *

It is  heartening to  learn  from the 
Minister of State, Shri A. P. Sharma, that 
there would be at least one small scale 
industry for every seven villages in the 
country by the end of the Fifth Five Year 
Plan. I may say here that my State of 
Bihar, from where the Minister of State 
also comes, is not only rich in natural 
resources but  has also  abundant raw 
materials for setting up many small scale 
industries. It has also idle man power, 
but yet small scale industries have not 
taken roots in that State. Many  small 
units set up during the  last few years 
have either flopped  or are languishing. 
The Government should learn a lesson 
from what has happened in the past and 
realise that the firs»t requirement is to re
move the bottleneck.

No private sector or public sector plant 
should be allowed to  expand unless it 
produces to its full rated capacity first, 
for a certain  period, because what is 
happening at present in the private sector 
car and scooter manufacturing units is 
that they are Lept at the lowest produc
tion rate to create an artificial shortage 
and thu* make profit. This should not 
he allowed to happen.

I would request for more  and more 
employment  to the people belonging to 
the backward classes of the country, win 
are the real sufferers, because they do not 
get justice in the matter f employment 
jn the private sector  plants  So, thcv 
should be given employment in the public 
sector industries of the country,

I would also suggest that the Govern
ment should introduce courses in business 
enterprise in the educational institutions 
throughout the country and train students 
to get themselves self employed, instead
of getting into the trap of law breaking
elements and spoil their lives.

Now that Sikkim and Arunachal Pra
desh have 1>ecome the new States of India, 
to start with, the Government  should
establish small and medium scale  indus
tries and later major industries suited to 
these areas, because these are the most
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backward areas from the industrial point 
of view and need all sort of development 
schemes.

There are many industries in the private 
sector which are producing below  their 
licensed capacity, for example, Telco in 
Jamshedpur. These  plants should run 
three shifts instead of two shifts to Teach 
the rated capacity of production. Telcos 
manufacture  commercial vehicles which 
are in great demand in the country and 
abroad.

1 have no hesitation in saying that a 
backward State like Bihar cannot develop 
unless the Centre takes the initiative to 
build up the proper infrastructure. The 
heads of industrial development authorities 
are not technical people, but magistrates 
and SDOs, who do not know the ABC 
of industries, who  know only to pass 
orders, right or wrong. On account of 
this the small scalc industries in the State 
suffer. The State Governments should be 
properly  guided by the  Centre in the 
establishment  of the  right  type  of 
small-scale industries. Even loans are not 
granted by the nationalised banks to the 
small scale industries. In fact, they have 
recently withdrawn all the facilities grant
ed m the past. Sir, I would submit that 
industries cannot be run in this way.

Even though  there are  still  ghost 
registration of non-existing  small  scale 
industries  throughout  the country, no 
action is taken by the Government except
in'1 piving us  replies to  questions in 
Parliament.

Many times questions have been raised 
in Parliament about the Coca Cola Export 
Corporation, which is 100 per cent, an 
American Company. Crores of rupees go 
out of the country in the form of profit 
or payment for the price formula. I do 
not understand why the  Government is 
not putting a stop to that. On an initial 
investment of Rs. 6.5 lakhs, they have been 
able to draw Rs. 12 crores, apart from 
creating a huge reserve in India- In this 
wav a day may come when the wealth of 
the entire nation is drained away, because 
we do not receive any material in return 
for the remittance and repatriation. Serious 
thought should be given to this problem 
without any loss of time.
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With these words, I support the De
mands for Grants of the Ministry of In
dustry and Civil Supply  for the year 
1975-76.
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3TCt WTpfŴT  Wt3 ftrRftft

>wwf 3ft 11 t *ewr $ srgwT 
r̂r̂rr  j f% srnft  wrwtefor  wti 

 ̂  a’*.!? %??rt̂{ ’Ticff  %  €r%r vr4- 

r̂fsff «ifr  fesrri* % frra 73 

w |, fwft wimr $ vjt vtf

sfcra w§r T% ̂KTcfV |, WPWR  W 

T̂*k»*rw p̂wr $̂ r«PT**rFn 

?̂r% m m    ̂  aftr  vlf  m  

?r$r  tot i m?  arrr   ̂  a>

It 3, 4 *rm frrwr r̂r \

*nm  §w,  wpj«n anfer i

ft *r>ft % fa**r tfr 11

MR. DEPUTY SPEAKER: Don’t bring 
in the names.

«ft  fa*r: w$ *ft

*rwr f̂ra *twr wp

*srt% t̂t  11  q̂ r

*Rft % 9̂T 3>t 3TPT  *RToT  *PST

ark Wsff srcrcff % wtf: $ ^

«rn str  % snsrwR Sr to  |

f% ttf̂gTTWIW faSr if 15 Wfift? sqSfr 

vr  3n*|  ?tf  3n% *?t totcwt 11

ftr  3fr stfftsr

*ngt $,  ̂  ^ #̂t®t

Wt* ^r  ̂ w W *Ft fwsft 
f̂ r wft i 

vTsftwwr f̂̂ Nur: «rr̂ 1 o

^  f̂ F̂T $ TO I I

*ft  wfawx fwvt:  Wft

wrwt t ̂   ^

a>  ̂afh: r̂r  qrr ^r

11  ?l|t  «TT  ft  TOT

<tt f3fjp%  srnif̂r  *rf  | i

 ̂  \ % STTJft viz #

*̂t%3f qrV «ftl t
*fe> f̂pr?TT  r̂̂ T | t̂>  r̂

t̂̂ r ib frrcfift  sr̂Tcr

t, q̂rr  srsrFr  qr̂T̂nr ^ t

 ̂  eft frsrf?? if |?

fVqftff  %  298  $ 5TOTT

*Tsnr  | t fq̂ ft wr
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(Shri Vasant Sathe w rAc C/ifl/r.]

SHRI D. D. DESAI (KAIRA):  Sir,
while  supporting  the  Grants of the 
Ministry of Industry, I would like to 
congratulate the Minister of Industry 
and Civil Supplies for the excellent per- 
formance he has made during the past 
one year and half. Sir, last year, he enddd 
with about 3.5 per cent, annual growth. 
This year, I hope, it would be about 8 
per cent.  I would like to make a few 
suggestions for the general benefit of the 
House and the Minister in this respect.

In the public sector—be it the steel 
plants or any of our existing industries 
such as heavy industries plants like the 
Heavv Electricals, Bhopal or Ranchi or 
any other  units—our  performance has 
been fairly good  We hope to do still 
better next year  The intention has been 
to get a better return from the investment 
made for the benefit of the country. This 
was the purpose when we started with 
the big public sector units. Unfortunately, 
we  got  into wrong  situations. But, 
happily, the present Minister has pulled 
out most of the plants from his earlier 
assignment as the  Minister of Heavy 
Industry, and presently as the Minister of 
Industry and Civil Supplies. Sir, I would 
sav that the performance in the  public 
sector  units  has been not marginally 
better, but, has been substantially better. 
The reason has been  better  planning, 
better  control, better  production pro* 
grammes and earlier anticipation of what 
is needed and how we should go about 
the work. I am only worried about their 
dome too well. The reason may be that 
the availability of orders would be a little 
difficult in the coming years, and for that 
matter, I would strongly request the other 
Ministries like the  Ministry of Energy, 
Ministry of Steel and Mines, Ministry of 
Railways and so on to plan their require
ments ahead so that the Industries Minis
try may fill up their order books so much 
that there is no Jet up or demoralisation 
in any of our public sector units. Steel 
plants are also operating fairly well with 
the result that the  availability of steel 
with the Ministry had improved and the 
export performance of the  engineering 
units, which use steel, has also gone tip
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substantially. Sir, we have higher export 
targets.  Unfortunately,  our  installed 
capacities and availability of equipment 
cannot  meet the targets that we have 
fixed, unless we have better inputs One 
of our largest inputs is agriculture-based. 
Here, we have cotton, jute and many other 
items like oilseeds and so on. AH these 
items are m short supply. Of course, the 
Agriculture Ministry is doing good work. 
In fact, our worst fears that this will be a 
bad period have proved wrong. We are 
already  doing  better and prices have 
come down. One of the reasons why the 
Ministry may not achieve its  objectives 
would be the  limited finances that are 
made available for operational purposes 
The capital  equipment which we have 
installed, some having a foreign exchange 
component, have to be better utilised. To 
do that, I would strongly suggest that in 
regard to the financial requirement—here, 
we have certain limitations and we have 
imposed  certain restrictions—what  is
generally known  as credit squeeze—we 
may selectively operate on the  basis of 
credit planning which the hon. Minister 
explained to us today at the consultative 
committee meeting. This credit planning, 
unfortunately, is not yet ready We will 
have to work out the details m regard to 
credit planning and for that some emergent 
action would be necessary on the part of 
officials who are connected with this. Sir, 
if we have to do credit planning, one of 
my suggestions is that we should take into 
account the production planning cycle of 
each item and the lead period re
quired for the delivery of raw materials, 
the realisation of money after the goods 
are processed, inspected and despatched 
and moneys recovered. This cycle could 
be worked out with reasonable accuracy 
and the Ministry could operate on the 
basis of some norms which are already 
there in the industry  There is another 
aspect Even when the credit planning is 
done and the current assets are operated 
to their rated capacity, the absorption of 
finished goods is presenting great prob
lems. We have already seen that even in 
regard to  items which  were in short 
supply, the  accumulation ‘of stocks has 
started taking place. The flow of money 
into the •consumers’ goods sector will be 
necessary and one of the biggest consumers

is the  public at large. This  means, 
availability of consumer  goods to the 
large masses of people, bulk of whom live 
in the rural areas.

Therefore, the rural  people,  farmers 
basically, should get a reasonable rate for 
their output, for their crops. For that the 
APC should take  into account all the 
inpub including the labour of the farmer 
and his entire family without limitation 
of their efforts.

T would say that if we have to have 
availability of funds which  the general 
public, u would naturally attract a cer
tain amount of draft on the  available 
goods A certain fear may be expressed 
about possible inflation, which is one of 
the factors we are presently attacking. We 
must congratulate Government on having 
contained inflation from a level of 27—30 
per cent previously 1o a lower figure this 
year ‘it ma\ end up with a maximum of
9 per cent We have not to halt inflation, 
hut to roll it back  If you want to roll 
it back, we cannot do it by denying the 
people goods and services but by produc
ing surplus goods and services and that 
at progressively lower input costs  The 
major input  being raw  materials, this 
means a substantial reduction in the cost 
of inputs of raw materials.

There again, most of our  inputs are 
from the agricultural sector If we have 
to reduce the cost of inputs there, the 
agricultural sector must be provided its 
own inputs at lower and lower rates. One 
case which  comes to my mind is long 
staple cotton, or cotton for that matter. 
Here we have found that the cost of 
growing cotton has been of the order of 
Rs.  3,500—4,000.  This  is  estimated 
differently at different locations. But then 
the average cost should be worked out 
and a certain  consideration should be 
given to the actual cost while arriving at 
our calculation of cloth prices, yarn prices 
and so on. Unfortunately, the APC has 
no such data. When some of our people 
visited them, they were amazed to see 
their total ignorance about the cost of 
production, data about cost of inputs etc. 
The same, unfortunately, was  the ease 
with wheat This would be relevant to 
industry because it is one of the inputs 
of the industrial worker. To that extent.
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wheat prices do ultimately affect the cost 
of living and  therefore, the  outgo on 
wages and salaries. This means that the 
overall economy has to be taken care of. 
In this respect, I think our new Industries 
Minister, Shri Pai, with his broad vision 
arid wide knowledge of the operations of 
various sectors of industry would be in a 
good position to discharge these obliga
tions, provided he is enabled to apply his 
mind to the fullest extent and has the 
necessary support from  the back room 
boys. Unless he has a good team of back 
rodm boys, it is not possible for him to 
work out and implement a large number 
of thoughts which he  has in any case 
even prior to his joining this Ministry.

Coming to our  industrial  operations, 
there again when we come to financing, 
we find there are many constraints. 
One is power,  another transport,  then 
steel, coal and so forth. Luckily for us, 
we have found that in regard to power, 
we have solved the  problem- But we 
cannot rest on it because increasing the 
installed  capacity is not  enough. Un
fortunately, whatever capacity has  been 
installed, if one takes care to go through 
the  data,  one would find  that even 
advanced  States like  Tamil Nadu and 
Punjab are hardly able to utilise 30*40 
per cent of installed  capacity not of 
hydro-stations but even diesel, thermal or 
lignite power stations. That means that 
either the equipment is deficient or there 
is something wrong  somewhere due to 
which the  power plant is not  giving 
optimum output. This sort of derivation 
could only be based on the feeling that 
it is an imported power station. I can 
take the example of Gujarat here most of 
the power stations are imported and power 
station availability had been of the order 
of 65-70 per cent and it is stated in the 
report of the Ministry of Energy that it 
is the highest in the country. I do not 
think that the Gujarat Engineer is superior 
to the engineer in Tamil Nadu or Punjab 
so that the difference could be that great. 
There has to be some other reason which 
we have to find out and set right.

The availability of railway wagont has 
been another constraint and I believe It 
has been taken care of substantially. But 
that b not enough.  ha* 220-230

1W US/ND/W

million rolling capacity.  Unfortunately 
we have been utilising hardly 180 mttlion. 
In fact this 220-230 million is also work 
ed but by the department and the tendency 
among all persons who have to give a 
target is to underestimate  their  own 
capacity, their own availability so that the 
blame does not come on them. My feel
ing is that we have nearly 250 million 
wagon capacity. This capacity  can be 
put to best use if we had better monitoring 
facilities. Even if it is necessary to buy 
half a dozen computers,  let us  have
them and Tet these computers monitor
each of our wagons and  control their
despatches at various loading  and un
loading stations. The intention is to im
prove their turn-round so that idling of 
wagons at any location could be reduced 
to the bare minimum. That  could be 
done on  the lines which are so  well
established in most of the countries.

There is another area in which there is 
gap and that is steel. Steel  production 
has  marginally  increased  but  plant 
capacity is considerably more. Unfortunate
ly we have not crossed the 1964 figure 
even after ten years. For the first time 
now we will be crossing marginally the 
1964 figure. We have put in large sums 
of money in installation of the plants and 
expansion of additional facilities. Having 
produced steel, much of it remains locked 
up either with the  steel plants or the 
stockyard. The  difficulty has  been to 
organise indents and make steel available 
to the other producers. I can say from 
my own experience; deposit's have been 
made about a year back or about a year 
and a half back; sfill we do not know 
about  steel.  I am not  pleading my 
personal case. Ultimately when one makes 
a point he has to illustrate it and for that 
reason T am mentioning  this. Having 
made investment in steel, having imported 
the plants wherein foreign exchange is in
volved and having used costly and scarce 
raw materials such as steel and cement, 
the plant has been idle just because of 
steel allocation. The required 700 tonnes 
are not available and there is no possibility 
of finding it for another 6*12 months. 
Tn other words, even if we make steel, 
if we do not make it  available to the 
person who uses it. it is a wasteful asset: 
it is as good as not miking. These steel
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phots shoyId also do steel allocation and 
supply, not merely indent approval and 
aerate sort of paper work which does not 
mean anything substantial. 1 believe the 
*teel plants would be better with a little 
better industrial relations and 1 strongly 
suggest to Shri Pai to put his heart be* 
cauae ultimately the interest of the coun
try is connected with their better operation

1  wish the Ministry alt success in its 
endeavour tb tighten up the utilisation of 
capacities.  It is not  enough that the 
existing plants are utilised. New capacities 
will have to be created for meeting the 
demand for more goods and services as 
a result of the increasing population and 
standard of living. For new plants there 
are no funds available  either with the 
banks or other financial institutions- This 
is a very  serious  matter  which the 
Minister will have to work out While the 
credit squeeze may be there, he should 
release funds or get funds released from 
the Reserve Bank for plants where the 
gestation period is less and goods could 
be produced m a limited time, In this 
way, he should see that as many letters 
of intent, licences and  other things as 
possible, which are presently on paper, 
are put to actual use
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% sttt tft f̂î: %sr ft rtt spift 

yt weft 11  arrsr yurt %sr ft sms 

gnr̂ ?r̂ srsffr  ̂ *itft *rft f» ^  ̂

fatr f»: ?rq[  sgfazra aftr tot

*rr fa*rr *rcr 11  ft
**ift ??r £er ft 2pm arccft % sfh 

jjw sft ̂rft ft *nrf t,

r̂ t̂ ̂:tt ft arrc spt ?̂n r̂r̂ft

f i srorr «(?t aftr ft  «r̂ ssfrr

qfarft % faq  T̂f-rTT̂ tft 

sft antft t, ftfa?r  ̂<r>r aroft 
stt̂   fort $Tft3r f afft srr̂ft

*faRT t*Ff «Ft  3TTf*PP  ŜPTcTT %
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faqr srrwar | 3fhc fr{ *% 
^ r sftft m  f i  #ft z*m\ 

i$  t|ft mi ft snft̂r t̂ft-



W- W VT fwr ■•■ n: 'ItOTv-iW ■ 

t i t?ft w «i# t ^ *ra 

iff qgr̂ Vtir t«fw
^rt A tft %r W5T >?*fK"ift 

■Wif 11• \ ' *V '  %

fcaa#  .«*& w% srjt? fw 

^ % nv ii* *n % 

fsr?5  «rtfr fr̂resF? ;-«r .ftaft. sn̂, 

^ wt «rt£t tft *rffeRr * «fr t o , 

W. Wv'faprf arr#  ̂ iff  i 

$..arr* % $nr% <sv ftrarsr Tsrm 

*u§tft f s r t *  % rrsp 

%. flflprmf.'% fecr ^ 
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t| f —-̂ r  r̂enrc 3fk#' ft vw 

r̂̂ft f i vfe ^  ?srffi faftm
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MR. CHAIRMAN: Because there are 
only two. members on the Opposition to 
speak, if I were to call the Opposition 
members, then there will be hardly any 
one on the Opposition side to listen...

SHRI K. S. CHAVDA 
I have to leave today...

(Patna): Sir,

MR. CHAIRMAN: That will be only 
at 10 O’ Clock in the night...

SHRI K. S. CHAVDA: Before that, I 
have something else to do.

MR. CHAIRMAN: Please cooperate. 
Your presence here is very essential.  I 
will call two members from this side and 
one from that side,

SHRI  S. M. BANERJEE K̂anpur): 
Sir, since I come from Kanpur and there 
is a textile crisis in  Kanpur, 1 would 
request you to give me five minutes at 
your convenience.

MR. CHAIRMAN:  Alt right; ! will
consider. Mr. Ram Singh. Bhai..

*f> tm  «Nf (tfft): *mr- 

'rprf  re fiwin  nt«ff mr

ftr t iftft Jfi &

^ % ct#I- ttsst tfffctfr ?fr«ft apjtv-. 

wra spff ‘ St t*f Pr̂f

sff# r̂' fw S 'fir a  fttTOtfV, srnr 

sftt tfwi & w ftiriir̂r vw fiwr
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ŜT T̂ 3iq=R 3TFTT qfT I fW ZTfaq 

ft fft TpsftW  ̂TT̂  ̂ ?̂T

| 3rfa?r srsricfa *  w** a?ft

ft *r*ar i  ?rertêtJT «PT5TT |, 5ft 

& | Srfa?r Tiŝtawr
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R̂TT 5Tf SRETV ftrf f *?T 3ft 3|tq

% arrftwrft  ^ 3n% f, * Ife 

3̂ 7̂' tot aftt 3nfa % f̂ nw 

tot *ft  w   3nw  ̂i. 

^ a  ̂ Frnftzr wWf aftr 

TOT-HrWf spt  qr wm «iff 

fwar 11 ot qfar̂f r̂tsn: if 

r̂  vt r̂ 5ftf3r̂ i •  îr
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âf % f, r̂ f̂t smswr to f,

T̂  ̂fat( TT-̂lfttôft *PT ̂ âTflT
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SHRI  K; S. CHAVDA (PATNA): 
Mr. Chairmatf, Sir, at the outset, I must 
aay that the working of the Ministry of 
industry and Civil Supplies is not at all 
satisfactory.* Most of the  officers have 
made the Industries  Development  and 
Regulation Act and the rules and regula
tions as a tool for their personal benefit 

They, feel that they are permanent in the 
Ministry and that the Ministers come and 
go. These  are the officers  who are 
responsible for  encouraging the foreidi 
companies to flout the Industries Develop- 
ment and Regulation Act and the rules 
and regulations. The issue of permission 
letter? from 1953 to 1965 and even in 
1968, diversification from 1966 to 1970, 
the’COB licences from 1970 and onwards 
and -the intrepretation of the  Industries 
Development and Regulation Act and the 
rules in favour of the foreign companies 
shew* that these officers are responsible 
fpr giving the control of all the consumer 
industries like the drug industry, the soft 
drinks industry, cigarette industry and so 
on to the foreign firms.

Sir, when  questions were  asked in 
Parliament, information was  suppressed 
and the routine reply was given that the 
information is being collected and will be 
laid on the  Table of the  House. It 
seems that the Industries  Development 
and Regulation Act and the  rules and 
regulations are meant only for the Indian 
sector and not for the foreign companies. 
Sir, under the Industries Development and 
Regulation Act, nobody is permitted to 
manufacture  new brands of  cigarettes 
without a  licence.  Vet, the  foreign- 
dominated cigarette  manufacturers  are 
producing new brands of cigarettes with
out a licence. But, no penal action has 
been taken up till now against them.

Sir, the Coca Cola Export Corporation 
lias got and is getting patronage frbm the 
.Government of India. The Corporation 
earned 'a profit of Rs. 44 lakhs in 1970 
*&d repatriated over a crore of rupees. 
How can the repatriation be more ‘than 
the profit? I fail to understand. Sir, the

Cojpontti&fc has no registration certificate 
and no industrial licence under the Indus
tries Development and Regulation Act It 
is said that it is recorded with the DOT0. 

The Corporation  exported goods worth 
Rs. 10.1 lakhs, in 1971 to Denmark and 
the  service  charges  repatriated wore 
Rs. 15.75 lakhs. This means, the loss of 
foreign  exchange is greater  than  the 
advantage, This is not an essential in
dustry.  Therefore, I suggest  that this 
recorded status of the Coca Cola Export 
Corporation should be held illegal. Then 
penal action should be taken against them 
and the officers who have shielded  the 
illegal activities  of  this  Corporation 
should he brought to book and further 
repatriation by this Corporation should be 
stopped forthwith.

You know that almost all foreign drug 
manufacturing concerns have overproduced 
formulations with the highest content and 
the DGTD has allowed  them the raw 
materials in contravention of the Indus
tries (Development and Regulation) Act 
and rules and the decision of the Licensing 
Committee. But if an Indian firm asks for 
the same raw  materials, the Licensing 
Committee does  not allow it  on the 
pretext of ‘technical  competency  and 
higher import content’. The Ministry has 
flouted certain assurance given in Parlia
ment and also the decision of the Cabinet 
Sub-Committee. I must tell  the House 
that the Ministers are prisoners in the 
hands of officers  who are flouting the 
Industries (Development and Regulation) 
Act for theit personal gain.

I would-like to bring to the notice of 
the hon. House and the Minister some 
cases for immediate and thorough probe or 
inquiry. All the cases where unnecessary 
haste has been shown in approving them 
in favour of the foreign  firms require 
immediate examination or probe and neces
sary action should be taken against them.

t i 
, I will give one concrete example. The 
undue haste with which the  Licensing 
Committee  recommended  the case of 
Messrs. C- E. Fulford also  requires a 
thorough probe. It was really an anti
national decision and attracted criticisms 
in newspapers.

B&.Min.*flnd.  APRIL28,1975 :■ . D.G.Mtn.oflnd
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My second point ts that all the cases 
where ̂industrial licences have been issued 
without reference to the Licensing Com
mittee need an immediate and thorough 
probe. For example,  Messrs.  Sandoz 
were issued a licence for certain items in 
1963 which  was never referred to the 
Licensing  Committee.  Subsequently an 
amendment was made in the  industrial 
licence for a new article. It is not known 
under what provisions of the Industries 
(Development and Regulation) Act or rules 
this amendment was made five years after 
the issue of the original licence without 
an application.

My third point is about dilution of 
conditions for Messrs. Hoechst after the 
issue of licence without consulting  the 
Licensing Committee, recommendation of 
COB licence in their favour and stoppage 
of the minutes at the instance of vested 
interests. This is a case which requires 
immediate scrutiny  and proper  action 
against those concerned.

My fourth  point is that the Supple
mentary Licensing Committee is a super
fluous body created by the bureaucrats to 
help theii friends through allocation of 
imported raw materials and illegal activi
ties which also requires a thorough probe.

I would like to  make the  following 
suggestions  for  implementation by the 
Minister over and above what I have said 
earlier: (1)  Diversification  to  Indian 
medium scale industry whose  item-wise 
production does not exceed Rs. 3 crores 
per annum should be  allowed within 
overall capacity and without any restric
tion of import content.

My second suggestion is that registra
tion for Indian  medium scale industry 
should be automatic. Thirdly, the Indian 
medium scale sector should be allowed 
representation on the Licensing Committee. 
Fourthly, Units  situated in  backward 
areas  should  get  industrial  licences 
automatically  on  making  application 
without reference to licensing committee. 
The hon. Minister of Industries must take 
independent and bold  decision with re
gard to the points and suggestions made 
by me<

SHRI K. RAMAKRISHNA  REDDY 
(NALGONDA): Mr. Chairman, I rise to 
support the budget of the  Ministry of 
Industry and  Civil Supplies, which has 
been  initiated by  the hon.  Minuter 
Shri T. A.  Pai. In supporting whole
heartedly the demand now under discus
sion, I congratulate  the  Ministry  in 
charge of Industrial Development  and 
Civil Supplies for its fruitful innovative 
efforts and performance in not only stem
ming the  alarming decline of Industrial 
growth rate to as low as 0.6 per cent, last 
year but also for reversing the trend to a 
hopeful,  through modest  increase of 3 
per ccnt.

Of great interest and importance to us 
and the country as a whole is the creditable 
performance not only in the critical sectors 
with multiplier effect like steel, coal and 
povi cr but also in the hitherto sluggish heavy 
engineering units controlled by the Depart
ment ot Heavy Industry attaining now a 
growth rate of 41 per cent increase over last 
year and in fact the public sector as a whole 
has achieved an overall weighted growth in* 
create of 12.7 per cent over the previous 
year.  By this performance and achieve
ment, the Government and this Ministry 
have exploded the two prevailing myth*, 
no doubt sedulously fostered by interested 
quarters about the Indian Industrial sector, 
namely, that heavy  industrial sector in 
India cannot work efficiently, and that the 
public enterprises  in India are and must
remain inefficient.  Though we have turn
ed the comer, I am aware, Sir, there is 
no room for complacency as  we have
many  miles to  go even to attain the
growth rates achieved in industrial pro
duction in the later sixties. The Govern
ment of India Economic Survey has this 
to say on our hopes and fears in this 
regard :

“As a result of the determined efforts 
that are now being made to increase 
the output of such vital inputs as power, 
coal and steel, the prospects for indus
trial development in 1975-76 can  be 
expected to improve. However, there is 
considerable  uncertainty  about  the 
supply of industrial raw materials of 
agricultural origin. There are indications 
that at least during the first half of the 
year availability of  agricultural  raw 
materials will continue to be a dominant 
constraint on the growth of output of
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agro-industries  which  have a large 
weightage in the index of  industrial 
production. The export prospects  for 
manufactured goods are also somewhat 
uncertain. Taking all these factors into 
account it will be unrealistic to assume 
that a major breakthrough in the rate 
of growth of industrial  production is 
jusi round the comer/*

Let me say that since the above observa
tion, particularly in regard to adequate 
availability of agricultural  inputs,  the 
first half of the year as it has unfolded 
itself has totally belied this apprehension 
What has come to pass is a glut of agri
cultural inputs like jute, sugarcane, cotton, 
castoroil seeds, etc. and the failure of the 
industrial capacity to utilise this. Another 
ten lakhs tonnes of sugar could have been 
produced and we  could have exported 
much larger quantities of jute and cotton 
manufacturers; larger  quantities of jute 
and cotton manufactures could have been 
achieved to meet both domestic and ex
port needs but for the shortcomings in 
the fields of industrial capacity utilisation 
and capacity addition. Not only the na
tional resources, tax revenues and foreign 
exchange resources have thus been cruelly 
deprived  of due  augmentation even 
though the agricultural inputs have been 
made available in plenty but the failure 
on the part of the industry has apart from 
costing the country dearly has ruinously 
affected the growers and also threatens to 
retard agricultural production itself.  In 
view of the importance and weightage of 
agro-industrial production, the Ministry in 
coordination with other concerned minis
tries should  rectify this  situation and 
never allow such situations to recur.

It is a sad fact that  because of the 
hitherto unchecked inflationary conditions, 
the consumer industries had no compul
sions for capacity maximisation and opted 
for  profit  maximisation on  restricted 
output As inflationary conditions, though 
brought under check, will persist for some 
time to come, steps have to be taken and 
monetary and fiscal measures initiated to 
curb this restrictive practice  and afford 
incentives for full capacity utilisation and 
netting tip new capacity. The excise levy 
on these manufactures, particularly sugar
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and cotton textiles rtay be so restructured 
as to prove an incentive to greater pro
duction and a  disincentive to restricted 
production capacity. In fact* incentive in 

this way has to be provided for setting up 
new capacity in the  cooperative sugar 
sector, as it is seen that most of the newly 
licensed cooperative  sugar factories are 
not coming up as they have ceased to be 
viable propositions because of the steep 
increase in cost of plant and machinery. 
Even though, as in the case of projects 
like Remgunta, Cuddapah, etc. the grow
ers and the State Government have raised 
the necessary share capital resources, the 
projects are held up as they are unable 
to place orders for plant and machinery 
due to the changed cost factor and conse
quent financial problems. These problems 
have got to be urgently sorted out and 
the way found for setting up these indus
tries and also for making them viable 
propositions.

Similarly, Sji, in the field of setting up 
ot new industrial capacity in backward 
areas, moie positive and purposeful efforts 
and measures have got to be made as so 
iar we have not been able to make even 
a dent m the growing regional imbalance 
in this regard For example, the proposal 
oi Indian Oxygen Ltd to set up a castor 
complex of  50,000 tonnes capacity—the 
biggest industrial project m this backward 
Nalgonda district—is  held up and not 
cleared as yet  The growers of castor 
seed in the district too are beginning to 
get disheartened and may have to give up 
gradually the cultivation of this important 
crop with all its varied industrial  and 
export implications. Action has got to be 
taken to clear this by  issuing letter of 
intent and licence and such other propo
sals elsewhere in backward areas.

Tt is regrettable that  though there is 
abundant scope in Andhra  Pradesh for 
production of cement, a critical input now 
in short supply for both  domestic and 
export needs, adequate efforts have not 
been made to exploit the rich deposits of 
needed raw materials in several identified 
centres for cement plant like in Mirylaguda 
area of Malgonda district Even the pro* 
jeets at Adilabad and Yerrakuntla, taken 
up after long delay, are not makfng head
way and necessary support ton a priority 
basis must be given to  complete these
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projects  expeditiously. The  rich and 
varied v mineral deposits in Telengana and 
Rayalaseema areas of the State which can 
well sustain many public sector industrial 
projects have remained and still remain 
neglected

Efforts must be made and action initiated 
to set up a Tractor, Scooter  and Tyre 
manufacturing industry in Hyderabad, for 
which the scope and need exist. In this 
connection. I draw the attention of the 
hon. Minister to the acute shortage of 
tractor tyres, particularly for the imported 
tractors distributed by the State Agro In
dustries Corporation.  Though  suitable 
tyres are indigenously produced, they are 
all being exported, leaving a large number 
of tractors, as in Andhra Pradesh, idle for 
want of tyres. This needs urgent atten
tion.

Under the able guidance of Shri T. A. 
Pai, I hope this  Ministry will flourish. 
With  these few  words, I support the 
Demands.

SHRI S. M. BANERJEE (KANPUR): 
Mr. Chairman, 1 will confine myself to 
the cut motions which 1 have moved. At 
the very outset. 1 should congratulate the 
Minister and his Ministry for wiping out 
the liabilities and  losses in the public 
sector  undertakings, specially in BHEL, 
Haridwar, HEL, Bhopal and other public 
undertakings. This is the first step which 
gives us the feeling that the public under
takings  can  be run  efficiently* This 
nullifies the propaganda launched by the 
right reaction and vested interests that the 
public sector is inefficient and so should 
be discarded. For that I congratulate the 
Minister and some of the officials who 
were connected with it

While doing so, I would be failing in 
my duty if I do not mention some of the 
salient features which I would like the 
bon. Minister to take note of. In this 
Ministry headed by Shri Pai, there are 
three equally efficient Ministers, Including 
Shri A. P. Sharma. I am not excluding 
him. I would request him to take note of 
what I say in this matter.

I have been  pleading in this House 
that tltef« should be a uniform wage

policy for all the  public sector under
takings. I say this because supposing an 
agreement  has been reached in BHEL, 
Haridwar, regarding wages, those wages 

are not applicable at Triveni Structural 
at Naini. It  results in  heart-burning.

In  Bangalore HAL and  BEL come 
under the Defence Ministry and 1T1 under 
the Communications Ministry, But there 
is a uniform  wage policy for all these 
undertakings, even though they are under 
different Ministnes. This  ha$ removed 
disgruntlement  among the  employees. 
This is one of the policies which the hon. 
Minister Shri Pai has initiated, with the 
help of the Minister of Defence Produc
tion. In the same manner, there should 
be parity in the wages in all the public 
undertakings in the same  place so that 
there may not be any heart-burning among 
the workers.

I have also been pleading in the House 
that the workers in the public under
takings should be covered by the Central 
labour legislation. Now suppose there is 
an  industrial  dispute in Bhopal. The 
industrial Disputes Act of the State is 
applicable in that particular unit So, it 
is very difficult for the Centre to intervene 
in the matter, although administratively 
the Central Government or the particular 
Corporation is responsible for it I have 
requested the hon. Labour Minister  to 
kindly consider this matter, whether these 
public undertakings,  which are for all 
purposes autonomous corporations coming 
under the  Central  Government  and 
answerable to this House, whether they 
should not come under the Central labour 
legislations and whether the central ser
vice conditions should not be made appli
cable to them. I am saying this because 
I have experience that even adjudication 
awards given by the  Union  Ministers 
could not be implemented because of this 
difficulty.

Then I come to the inclusion of work
ers’ representative in the Board. The hon. 
Minister in the various committees had 
made it amply clear that this will mean 
the representation of workers not only at 
the national level but also at the plant 
level. Unless the workers representatives 
are included in the plant level, production 
is sot going to go up. I assure you on
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behalf of those workers whom I represent* 
that the workers will do their best not 
only to wipe out the losses but to keep 
Hie good name of the public undertaking, 
and it will be a good and fitting reply 
to those who are criticising the public 
sector projects. If they are included as 
representatives at the plant level, if they 
are taken into confidence* they will see to 
it that the good name of the undertaking 
is maintained. I do not say for a moment 
that they are not being consulted anywhere 
1 have seen that the most difficult cases 
of HMT, Pinjore, were decided by the 
Secretary of the Ministry, who is fortunate
ly a technocrat,  after  consulting the 
labour. I am proud of him and the other
officials who work so well. What is the
result? Till the  other day, in HMT,
Pinjore, there was labour trouble almost
every day- Now the position has complete
ly changed because of the cooperation of 
the labour.

Then 1 come to some of the textile 
units. The hon Minister had the courage 
of conviction to announce that the Muir 
Mills and the Victoria Mills, which are 
under the National Textile Corporation, 
will not suffer because of want of funds. 
It is not a question of finance alone. I 
had explained these  things to my hon. 
friend, the young and energetic Minister, 
Shri Maurya. He went to Kanpur and 
he was there for half a day. But he did 
not have the courtesy to see the workers' 
representatives. We have explained that 
they wanted  finance to the  extent of 
Rs. 2$ crores to pay off the arrears of 
wages, gratuity etc. and to run the units 
efficiently.  But, before that  money is 
granted, there should be proper investiga
tion into the working of the mills, whether 
those who are administrators, controllers 
or administrative heads are utilising this 
money in the best interests of the mills. 
I have suggested  that an  investigation 
committee should be appointed to see that 
the finances are not used for any purpose 
other than  modernising the  particular 
units.  That is why I suggest  that a 
thorough overhaul is necessary.

I should congratulate the hon. Minister, 
Shri B. P. Maurya, for taking a very good 
decision, a very same decision, to set up 
the Tannery and Footwear Corporation.

It was previously known as Ftex under 
the  British India  Corporation. Flex 
shoes were known as the best, not to 
throw at some people but to wear, because 
they are  more  durable.  But  what 
happened?  The  Bajorias  and  the 
Mundhras spoiled the whole thing  and 
converted it into a junk. I had agitated 
for three years continuously for taking 
over that particular unit from the BIC. 
It is now completely a nationalised mill. 
The hon. Minister has selected some very 
good person, a technocrat with experience, 
as the Managing Director. I would like to 
know whether it is a fact that the present 
Managing Director, who was shunted out, 
is trying to put spokes in the wheel and 
if, on account of this, the technocrat is 
not posted there as Managing Director, 
it will be a sad commentary on the work
ing of the Ministry.

If this unit works well, it will definitely 
get more export orders. Now they are 
supplying shoes to Russia, Czechoslovakia 
and other countries. Huge  orders are 
pending with us. So, we want this unit 
to run efficiently.

Coming to Scooters (India) limited, I 
must congratulate the Minister and  the 
officials connected with it I was present 
on that particular  day when 17 or 18 
scooters were  presented to our hockey 
players as shield. I cannot possibly drive 
a scooter. I have never learnt it and, at 
this stage, I do not want to learn it

AN HON. MEMBER: You can pur
chase a few shares.

SHRI S. M. BANERJEE:  I do not
believe in sharing.

17 HRS.

) have seen, before the time-schedule, 
the production has been completed and it 
has come out. I am proud of it When 
I came to know that some of the officials 
from the Defence Department were sent 
there—I would mention here the name of 
Mr. Sundararajan who was once my boss 
when I was a Clerk in the Defence De
partment—I was quite confident about the 
efficiency. The selection was correct. I 
have seen how the young  boys have 
manufactured scooters. The Bajaj tad
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other scooter manufacturers were having 
a trade, propaganda after propaganda,
that the scooter will not be manufactured 
and. if it is manufactured, it will not be 
run. It has been manufactured and it is 
being run. Let them sleep. It wifl run 
over their bodies. It is one of the best 
scooters.  !  think, those  young boys 
should be rewarded by giving some sort 
of bonus or incentive scheme.

I astly, on the 25th of this month, I 
mentioned  on the floor of the House 
about the Laxmi Rattan  Cotton Mills, 
Kanpur. Here, two Ministries are involved, 
that is, the Ministry of Industry and Civil 
Supplies and the Ministry of Commerce. 
Mr. T. A- Pai replied that some investiga
tion has been made and the report is still 
awaited. But, unfortunately. Prof. D. P. 
Chattopadhyaya, did not mention anything 
about it. I must say that if the Govern
ment does not take over this unit imme
diately, it will cause great hardship to the 
workers.  It has been recommended by 
Mr. Bahuguna.  the Chief  Minister of 
Uttar Pradesh.  Mr. Ram Rattan Gupta 
who was running the unit for the last so 
many years has not paid wages or gratu
ity or anything to the workers. He docs 
not pav income-tax: he does not pay sales 
tax: he does not pay wealth tax. The 
non-payment of Government taxes. Gov
ernment revenues, is his capital.

This mill should be taken over imme
diately. What Mr. Ram Rattan Gupta is 
doing is that he is running a particular 
scction and taking away all the bales out. 
Ultimately, he will sell out the machinery 
or reduce it to a funk. I would  urge 
upon Mr. B. P. Maurya who has got both 
the courage and conviction to do some
thing about it and take over the mill. I 
would also request  the hon.  Minister, 
Mr. Pai. to  take it over  immediately. 
Otherwise, both these gentlemen, Mr. Ram 
Rattan Gupta and his  worthy brother, 
Mr. Ram Gopal Gupta, are capable of 
influencing a section of Congress Mem
bers in T.ucknow—they  move  between 
Lucknow and Delhi. T am afraid, it may 
go against the interests of workers. They 
may say, either it is not wholly viable for 
taking over or it is partially running: it 
i< not wholly sick although the symptoms 
of sfc&ness are there. Let tfie investiga
tion report be placed on the Table of tfte 
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House.  I hope, it will be  taken over
soon.

At the time when the Bill to take over 
sick textile mills by the National Textile 
Corporation was  being discussed, 1 was 
happy that the hon. Minister, Mr. B. P. 
Maurya, readily accepted some amend
ments to the effect that payment of work
ers' wages or gratuity will  be given a
priority. Even after that, the wages have 
not been paid. I would request him to 
do something about it. We are filing our 
ease to the Commissioner but unless some
sort of  an amendment is made, this will
not help.

There is a crisis.  There are  about
11,000  workers of cotton  textile Mills 
who are suffering. About 50,000 bales of 
cotton have piled up and more are piling 
up.  The textile mill-owners of Kanpur 
arc closing down the mills, whether it is 
the Atherton West Mill, whether it is the 
mills under the British India Corporation, 
whether it is the Swadeshi Cotton Mills or 
J. K. Rayon Mills. It is actually &ngha- 
nias, Jaipurias.  Bajorias, all  these big 
people, who are combining and conspiring 
against the workers.  They  are taking 
advantage of  the power-cut which has 
been restored to them. They  say that 
there is power-cut and, therefore, workers 
will not get wages. In Tamil Nadu and 
Karnataka, the power-cut has been res
tored.  According to Shri K. C. Pant. 
Minister for Energy, it has been restored 
now. They want some rebate and that is 
why they are doing it. I do not ’•vant to 
threaten this Government, but I want to 
make it clear that* the 50.000 textile work
ers of Kanpur, including one  thousand 
workers of J. K. Rayon will not die of 

starvation. Let a meeting be called joint
ly  by  the  Minister  of  Industry. 
Mr. Mnurya or  Mr. Sharma—T  think. 
Mr.  Maurya is  dealing with it-~Prof. 
Chattopadhyaya,  and tbe  Minister of 
Labour: let them call the employers and 
the employees and take necessary steps to 
settle this. If It is not settled within a 
week, the workers will  forcibly occupy 
the mills and force the Government to 
arrest the  mill-owners  under DIR or 
MISA. There will be a law and order 
situation. Tit Kanpur we are united. There 
is no question Of C1TU or AJTUC We 
are all united and we will defend tite
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workers* interests; we will not allow the 
workers to die of starvation. The mills 
will be forcibly occupied by the workers 
if no action i$ taken to settle this matter.

SHRI  CHAPALENDU  BHATTA- 
CHARYYIA  (Giridih): Mr.  Chairman, 
Sir, 1 rise to support the Demands for 
Grants in respect of the Ministry of In
dustry and Civil Supplies. We are really 
discussing the Grants today in the back
ground when we have to re-plan the Plan 
itself. Our economy has got severe jolts 
during the previous months: it had its 
repercussions in escalating  inflation, in 
ŵorsening the industrial relations and in 
Well rung tiie output. In the face of this, 
1 support the Demands  for Grants be
cause, by and large and on the whole, the 
achievement has been extraordinary.

The Indian economy embraces a wide 
spectrum, from gober gas plant to nuclear 
reactors m the matter of energy; in the 
matter of industries, heavy and light en- 
gineeiing industries, consumer industries 
and agrobased industries cover the belt: 
but these, between them, do not cover the 
entire economy.

Our positive  factors  for  industrial 
growth have been the declining rate of 
inflation from October 1974 and higher 
capacity utilisation. Many of the public 
sector corporations have  broken even, 
but 1 have noticed one ptvnt, the capacity 
utilisation factor has not  been clearly 
spelt out. In many ca«*5s the break-even 
point has been reached  by increase in 
prices and in some canes, of course, in 
real growth of output also.

Going through the report, it makes us 
a bit proud of the wide range of indus
trial field that we have covered. We are 
not producing only textiles, we are pro
ducing the textile machinery, we are pro
ducing food processing machinery, we are 
producing  paper-making machinery, we 
are producing jute-making machinery, we 
are producing  steel-making  machinery, 
steel  plant  making  machinery—plants 
which will reproduce  plants themselves. 
We are on the way to economic  and 
technological independence But between 
the conception and the reality has fallen 
a shadow. And, that shadow is to import 
til machinery from abroad. At the fast
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pace at  which  foreign  countries' are 
developing, in 10 years' time our plants 
will get starved of the spare parts, for, 
their designs change.

So. although, we are pushing towards 
technological independence, in the process, 
a drag and an increasing technological 
dependence  will emerge unless we take 
quite cieareut remedial and firm steps.

F-or instance, in Japan, whenever they 
import any machinery they strip it down 
bit b> bit  They have a large drawing, 
design and developing and research wing. 
They design spare parts of the machinery. 
Spate parts go into production  They 
reassemble the plant and then start the 
plant. In our case we require just that 
approach  Unless we go in for a large 
design and development wing (attached to 
major  public sector  undertakings and 
heavy engineering units and steel-making 
units and all  that) our  technological 
dependence based on the import of spare 
parts might develop and deepen with the 
passage of time This is my feeling. We 
Have to reverse this process  We have 
now liberalised imports There is balance 
of pavmcnts pap of Rs 1,000 croies. Just 
m order to step up our export capacity 
we have got to monitor that our imports 
are not internally consumed but that they 
really go in for promotion of exports so 
that the gap of Rs 1,000 crores might be
wiped out b\ our own efforts This  is
self-reliance,  and not  begging for aid,
by whatever name you may call it.

Then I  suggest standardisation  of
machines and spare parts and technologi
cal innovations for the development of 
India, so that we can be independent unit 
by unit and industry by industry.

Then, the report says that  certain
technological gaps are being met and so 
on  1 am so happy to hear about this 
thing  In Bharat Heavy  Electricals in 
Bhopal they are getting their technology 
up-dated. A  special tribute has to be 
paid to that public sector  corporation
which is doing outstandingly well.  But 
modernisation and re-equipping problem 
which remain with us, unless consistent 
steps are pursued vigorously over the wide 
industrial range.
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Then mere is the problem of indigenisa- 
tion of the machinery also, in the year* 
(o come. In the export market 1 would 
like to know what we are going to do to 
get petro-dollars. Syria is going in for
cement manufacturing  plants.  We arc 
supplying them.  Egypt goes in for a
sponge-iron plant and Kuwait is financing 
it with a blank cheque.  With  Iran,
Kudramukh  project has gone  through 
Rs. 130 crore paper mill in eastern India 
is also being financed by Iran. But the 
entire product will have to be exported to 
them. 1980 will be a critical year for the 
supply of paper for our internal consump
tion because we will have to export the 
entire paper to Iran and wc must take note.

So, we have to apply our mind to this 
aspect ol the  problem. For  instance, 
Venezuela is going in for a two billion 
dollar development.  They want  our 
expertise.  But, m all these cases, many 
oi the countries do not even go m for the 
glooal tenders. 1 hey want all kinds of 
bilateral agreements, on the spot agree* 
menta.  We have to be  quick on the 
jump.  Wc  have barely  touched the 
fringe  That is what U.S. is doing; that 
is what the E.E.C. countries are doing. 
But, we are going slowly on day-to-day 
routine and by the time serving stagnation 
wc can never capture those petro-dollar 
markets which we so badly want.  Not 
much money is required. We have only 
to see that we pay our engineers from
15,000 to 30,000 in foreign exchange so 
that teams can go and stay there to pre- 
pare the feasibility report. Thereby we 
may have a foothold in these markets. 
Resources constraint should not stand in 
the way. We should allow the teams to 
go to various countries and stay there to 
prepare feasibility reports  free of cost 
which will be repaid many times over in 
the coming years.

It is a  matter of regret that Direct 
Reduction Process by National Metallurgi
cal Laboratory at  Jamshedpur  which 
directly reduces the iron-ore and this can 
be converted into steel is not made use of. 
No money has been  forthcoming from 
any of the industries—neither from SAIL 
nor from the  Industrial  Development 
Ministry for setting up a pilot plant. It 
would be a .major breakthrough in  the 
steel making if this is taken up. A dosed

cement factory in Andhra and a private 
entrepieneur lias taken up that  process 
and is trying to prove it. This sort of 
red-tape and brownpaper holds us up and 
we should cut it it we are to go ahead 
quickly.  ,

Now I come to the engineering indus
try.  We have now surplus of steel of 
.> million tonnes. We have  unutilised 
capacity in  the  H.E.C., Braitnwaite, 
Jessopa and Burn in Ranchi and Calcutta 
and Kaymons in Vizag. The steel price 
■»i India is Rs. 1,300 per ton whereas the 
international price of steel is 3,000 a 
ton. But, we have the value added system 
by which if  we fabricate  engineering 
machinery and export this, the fabricators 
will have to pay  3,000 a ton. How can 
we get an edge in the Export market if 
we have to collect everything at source? 
So, ihi'* value added system has to be 
reconsidered. The fabricating cost is of the 
order ol 2.400 to 3,000 per tonne. 
'I'he output  per worker is 0.4 tonne a 
month. It can be improved. We should 
go in a big way, for our oil drilling rigs, 
platforms and machinery, Mazagon Docks 
are manufacturing two.  That will not 
suffice even for our own needs. We have 
to manufacture, fabricate them and send 
them to oil rich countries of Iran, Iraq 
and Indonesia; with cash  earned from 
them go for exports to SE Asia. Japan’s 
yen l.ed credits  by which  they have 
iaptur«d the entire market. The resources 
have to be mobilised and we have to earn 
the resources a bit by the  tied credit 
methods of Japan. H.E.C. of Ranchi is 
already  thinking of  this. All that I 
suggest is that this requires a priority 
consideration because the market will be 
there for the next two to three years. To 
manufacture these, the time taken is 
from three to four years normally even 
if we go very fast.

I would request the Minister to kindly 
examine the norms by which the backward 
areas have been classified by the Planning 
Commission. I come from the region— 
Chota Nagpur  Plateau.  It is literally 
reeling under the impact of public sector 
Corporations.

Sir, we have a two-sector economy- 
one automated sector and another primi
tive sector where people live in filth, ig-
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unrest- been a suggestion of
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major heavy industries it is at 1 the 
irt̂e necessary to have ancillary indus
tries  and  intermediate  technology to 
bridge this gap.

Now, Sir, a word about the need icr 
achieving  higher  capacity  utilisation. 
Happily the  industrial  relations  are 
better. So, I suggest  there should be 
labour  participation in  industry. The 
participation should not be in principle 
alone but it should be in real day-to-day 
practice. Managing  Directors of many 
public sector undertakings are the new 
industrial feudal lords. They do not want 
to .share the  decision making power— 
even in an advisory capacity— with the 
bulk of the workers.  Sir, I can say we 
can very easily achieve an increase of 15 
to 20 per cent in our production if we 
take the workers into confidence. For that 
:h6 Caesar's  wife—I mean the manage* 
ment—must be above  suspicion-  The 
Industrial managers have to develop an 
image of impartiality and the public sector 
Will do much better. These public under
takings have given good performance but 
they can do much better in the coming 
months.

Sir, I will very briefly touch upon the 
point regarding performance and capacity 
utilisation bonus. There are 132 forms of 
bonus and bonus can be tailored to any 
situation. We should work out a capacity 
utilisation bonus to be paid to the wor
kers, foremen, shop stewards, etc. I do 
not mind if you pay to the officers also a 
bit of the bonus but as was pointed out 
by one of the hon. Members the difference 
should not be that much of Rs. 5,000 and 
Rs, 50, All could share the bonus and 
make it a cooperative and productive en
deavour.  ,

Lastly; there should not be any out-of- 
ium promotions to favourites. A dozen 
of such promotions can wreck the morale 
of the fntire industriajl units and this lias 
been oQe ofthemajor causes which has 
not hdpied either the image or tlie pfodue*
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Further; Sir, to ensure that good indust
rial relations are  maintained; it is ydry 
necessary that the Civil Supplies wing of 
tliis Ministry takes urgent steps to ensure a 
fool-proof distribution system at the highest 
priority of cloth, soap, writing paper, etc. 
It may be done through super-baxars or 
you may devise other ways but it is a; 
must and it should be done immediately 
without delay.

Finally. 1 plead for location  of  the 
international silk board at Ranchi because 
in Chota Nagpur the impact of  public 
undertakings is literally dislocating to its 
economy.

There is a wide belt ol' unemployment. 
Four hundred shellac factories have been 
closed. In Mica, there is also a wide un
employment belt. I suggest that the Inter
national Silk Board should be set up there 
and a big effort should be made for deve
lopment of tusser and silk worm. That 
will be another way in the life of  the 
people.

SHRI  S. L.  PEJE  iRatnagiri): Mr. 
rhatrnian. Sir, I support the Demands for 
(hunts in  respect of  the Ministry of
Industry and Civil Supplies. 1 congratu
late the Ministry for achieving a remark
able and satisfactory progress. So far as 
the public sector , units are  concerned,
during the last so many years,  in spite of
the heavy investment in the public sector, 
these units could not make any satisfac
tory progress. But, after Mr. Pai and his 
colleagues joined this Ministry, during the 
last otic and a half years, some of the 
public sector units have been making some 
profits.

The dispersal of industries and establish
ment of industries leads to the creation of 
employment opportunities. We are now 
facing a collosa! problem, in the nation, Of 
unemployment.  Day by day,  year by 
year, educated unemployment is increasing. 
We will have to tackle this problem of 
unemployment by establishing more and 
more industries. Either we have to esta* 
bliiih these industries ift the poblfc sector 
or in the privatt sector or ln the villages, , 
in̂thel. sinallifĉ &ctor; It is not possiblc ;
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ioi the public sector alone to tackle this 
problep ol'  unemployment. For  this, 
people who urc well-verged in know-how, 
people vrKo have got better management 
capabilities, people who  have  enough 
experience should be allowed to establish 
industries,  particularly,  in  backward 
regions

Sit, m this connection, i welcome the 
new policy ol the Ministry, namely, the 
joint sector. This envisages allotment of 
some shares to the public and some shares 
to the Government  When we think oi 
mobilising resources, we take recourse to 
so many ways and means  One of the 
ways is having more and more taxation- 
But, when wc tax people,  they try to 
evade taxe-.  Bui, it we ask people to 
invest in new compantes and new indus
tries, pevtple will come forwuid and in
vest then shares and help Government to 
run the public and joint sectors  I would 
request the Minister and the Ministry to 
yo ahead vuth this joint sector policy and 
ce that under this, many industries ate 
oUblid.ed  particularly  m  backward 
legions

Sir the Planning Commission, 1 think, 
has declared 22‘> distncts as industrially 
haiku aid  In ugard to these backward 
districts, some incentives arc being given 
liki subsidies, soli loans and so on. By 
givmc thêe incentives alone, industries are 
not attracted and industrialists will not 
go theie hctause enough infra *tructure is 
not there in these  backward  districts 
Manv melees have been given no doubt. 
But. very lew  entrepreneurs are going 
there  Those who are able to go, who arc 
anxious to go, accept these benefits and 
go there, but, actually, they do not estab
lish these industries So far as Maharash
tra and some parts of Gujarat State are 
concerned, there are so many ghost units 
and ultimately Government had to insti
tute enquiries  In these enquiries, it is 
lound that many  people usually come 
forward just lo avail of the benefits and 
concessions given by the Government, I 
would urge upon the Government and the 
Ministry to sec that there is some supervi
sion and some control. Otherwise, these 
things wifi continue and these backward 
areas and backward districts will not come 
up along with other industrially advanced 

region*.

What has happened  during the last 
10-15 years is that the financial institu- 
tions give money or help to those who 
/ arc1 more influential, who can exert their 
influence on these institutions. So those 
areas  which are  already  industrially 
advamcd are being given preference  in 
granting loans and other  assistance but 
people from the backward areas are not 
in a position to get licences or assistance. 
They cannot come to Delhi for licence, 
nor can they come to Bombay, the capital 
ol Maharashtra, for financial assistance.

Then about salt pans. 1 come from a 
region where there are several small salt 
pans. After the death of the owner of a 
salt  pan, the  tenancy or  proprietary 
rights are not transferred in time to the 
successor  Passes are not issued in time. 
Bven when salt is ready, deeds are enter
ed into, but the passes arc not issued to 
the owner in time and he consequently 
-uflci>  Theic are so  many difficulties 
uicse small salt pan owners face. I would 
i  upon Government to sec that these 
difficulties arc solved.

Similarly, small scale industries  have 
difficulty regarding marketing their pro
ducts  This is the mam problem facing 
them  Ihey have to come to Bombay to 
buy the raw materials, then take them to 
then districts; there they manufacture the 
goods. But for marketing them, they have 
to come to the market centres, Poona or 
Bombav  Transport difficulty is a great 
difluultj so far as marketing is concern
ed  1 come  from Ratnagiri. It is an 
inaccessible area.  In Himachal, Assam 
and other Slates, the Government gives a 
transport subsidy.  1 would request that 
this subsidy should also be given to the 
Konkan districts,  particularly Ratnagiri 
and Kolaba.

Regarding industrial, estates, some ten 
vcars ago Government came forward with 
a scheme and established so many indus
trial estates. The very idea of industrial 
estates was wrongly conceived  because 
while establishing these co-operative in
dustrial  estates, more  than Rs. 25,000* 
>0,000 was  spent on constructing huge 
buildings without any return. We have 
an industrial estate in .Ratnagiri construct
ed at a cost of Rs. 5 to $ lakh* wltbout 
return on it. Out of the 17 or 18, only
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(Shri Chapalendu Bhattacharyyia] 37 undertakings have incurred los&. It is

t  10 we functioning. The other* are  »« »W*. '«*“ the pO&Hc
sector undertakings must be complimented.not functioning at all became they do not 

get raw materials in time, they have no 

money, they do not get loans in time. 
That is why most of the industrial estates 
have closed down and some of them have 
been given out on hire.  Therefore, I 
would urge upon the Government that 
they should investigate this  matter and 
find out why these industrial estates have 
failed or are not making satisfactory pro
gress in time.

My third point does not come strictly 
under the Ministry of Industry—aluminium 
plant at Katnagiri. It comes under the 
Mines Ministry. The proposal was there 
for the last ten or 12 years. We read in 
the administrative report that the plant 
was to be commissioned in 1974. It is 
not argued that the Government has no 
funds.  If the  Government have no 
funds they should take shares from the 
public and pursue the idea of joint sector. 
That project  should be taken up and 
implemented, in conclusion, I once again 
support the demands for grants of this 
Ministry.

*SHR1 S. A.  MURUGANANTHAM 
'Tirunelveli):  Mr. Chairman, Sir, while
xpeakmg on the Demands for Grants 
of  the  Ministry  of industry  and 
Civil Supplies, I would like to refer to 
101 industrial establishments in the public 
sector. In these 101 public sector under
takings, a sum of Rs. 20,000 crores has 
been invested, If you remove the invest
ment of Rs. 5,000 crores in the Railways, 
then a sum of Rs. 15,000 crores is the 
investment in these 101 public sector in
dustrial enterprises. The private  sector 
investment in industries is of the order of 
Rs. 11,000 crores. Though wc have in
vested Rs, 4,000 crores  more than the 
private sector investment, what is the re
turn that this investment in the public 
sector has given? The profit from the 
public sector is a measly sum of Rs. 12 
crores. This does not mean that there is 
no profit at all in the public sector under
takings.'  Out of  101 undertakings, 64 
public sector undertakings have yielded a 
profit of Rs. 104 crores and the remaining
............. "mu  ■ ...................... " .........—
♦The original speech was delivered in
Tamil.  y.':

As a sort of encouragement to the work' 
ers itn these profit-making  public sector 
undertakings,  incentive bonus must  be 
given to them. Similarly, the manage
ments of 37 public sector undertakings 
which continue to incur loss should be 
taken to task. The fact that these public 
sector undertakings are running at loss 
shows that there is mismanagement; those 
who are at the helm of affairs in these 
undertakings are not exerting themselves 
to make them profitable concerns. They 
have not realised that they owe a duty 
:o the public whose money has been in
vested in these undertakings. Unless such 
managements are punished for their ineffi
ciency there is no hope for the public 
sector in our country. I request the hon. 
Minister of Industry to take stern action 
asainst them so  that the undertakings 
running at loss turn their corner.

1  would like to draw the attention of 
the hon. Minister, Shri B. P. Maurya that 
the Wallajabad  Textile  Mill in Tamil 
Nadu has not been taken over by the 
Government on the  ground that  the 
Lokanathan Committee  has not recom
mended the taking over of this textile 
mill. Sir, 400 workers of this Mill arc 
virtually on the streets. In the interest of 
these starving workers, I appeal to Shri 
B. P. Maurya that the Wallajabad Textile 
Mill should be taken over by the Govern
ment.

I  am happy  that Scooters India has 
started commercial production. Similarly, 
unemployed graduates and the educated 
youths belonging to Scheduled Castes and 
Scheduled Tribes should be given agencies 
in all the Districts of our country for the 
scooters manufactured by Scooters India.

Sir, the Rural  Industries Product was 
started 13 years ago with an investment 
of Rs. 56 cfores which has created 46f000 
industrial units in rural areas of the coun
try, giving employment to 2.11akh youths. 
Though the Fifth Five Year Plan has not 
yet seen the light of  day, yet in the
1974-75 Annual Report of the Small Scale 
Industries there is reference to ihe crea* 
tion of another 40,000 industrial units with



an investment of Rs. 45 crores creating an 
employment  potential of 2 lakhs under 
this Rural Industries Project,  When the 
Government could create during a period 
of 13 years 2.1 lakh job opportunities, in 
the rural areas hy the establishment of
46,000 industrial units with an investment 
of Rs. 56 crores* 1 wonder how it is 
possible for the Government to achieve 
the target of 40,000 industrial units with 
an investment of Rs, 45  crores  which 
would create 2 lakhs  job opportunities 
during a period of five years.  I think 
that this conundrum can be solved only 
by God or by those who formulated this 
plan- I have no hope that this scheme 
will succeed.

Let us see how the  industrial units 
under this Rural Industries Project have 
been financed, t will give you statistics 
for 1972-73.  In the Central Budget of 
that \ear, there was a provision of Rs. 950 
crores for R.I.P. The  public financial 
institutions of both the Central and  the 
State Governments allotted Rs. 8.30 crores. 
The relatives and friends of the entrepre
neurs pave Rs. 15.1 crores. You will see 
from this that the friends and relatives 
have assisted them more than the Central 
and the State Governments. Is this the 
intensive effort that the Central Govern
ment have made in assisting financially 
the R.I.P. units? I have to say that the 
gullible rural people are being taken on 
the garden path of false promises.

You know, Sir, that there is a pro
gramme  of industrial  development of 
backward areas in the  country- I will 
quote what has been stated in the Small 
Scale Industries Report for 1974-75:

At the central level it has not been 
possible so far to make any progress in 
setting up the nucleus of an organisa
tion.

The Central Government took a decision 
to set up a Corporation for the industrial 
development of backward areas. If this 
is the Government’s performance in re
gard to the  development of backward 
areas industrially, I have to say that the 
backward areas will  perennially remain 
backward.  I would appeal to the hon. 
Minister that ,a Corporation in the public 
sector should be set up immediately for
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the industrial  development of backward
areas

On page 146 of the Small Scale Indus* 
tries Report, it has been stated that 
Tirunelveli, Salem and  Chingleput have 
been covered  under the first phase of 
Rural Industries Project. So far as I know,
( have not seen any sign of R.I.P. in my 
constituency, Tirunelveli.  In the second 
phase of R.I.P. to be taken up during the 
Fifth Plan, it is stated on page 149 of this 
Report that Ramanathapuram and Dhar- 
niapuri districts  would be  covered by 
R.I.P. I regretfully say that all this seems 
to be only on paper. From the past per
formance of the Governmeni in this field, 
one can say that this  R.I.P. may not 
touch the ground.

Certain backward  areas  have  been 
stipulated for getting concessional finance 
for industrial development from the Cen
tral Government. For example, in Tamil 
Nadu. Mudukulathur, Paramakudi, Rama
nathapuram,  Sivaganga,  Tiruvadanai. 
Tiruppathur, Aruppukkottai,  Sattur and 
Srivilliputhur Taluks of Ramanathapuram 
District have been treated as special areas 
for this concessional treatment. Can we 
expect that Tatas and Birlas will go to 
these areas for setting up industries? Will 
the hon. Minister- of Industry insist upon 
them that they should go to these areas 
and set up industries there and only then 
they will become eligible for  industrial 
licences? No. >Hc will not say that. On
the other hand, he will invite them to in
vest money in large public sector under
takings.  Even without the invitation of
the hon Minister, they are also ready to
invest large sums in such big public sector 
undertakings. I hope that the hon. Minis
ter will explain this paradox.

The small  scale industrial  units get 
roughly about 50 per cent, of their finan
cial requirement from the  Central and 
State Governments and also from public 
sector financial institutions. How do you 
expect them to manage 50 per cent, of 
their financial requirement?  From where 
then can they get this money? That is 
why it becomes imperative that Backward 
Areas Industrial Development Corporation 
should be set uo immediately, in which 
both the Central and the State Govern
ments should invest money and that
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be helped to set up 
in these backward areas of the

;;., ■.:Qttwpŵ> . in ■ chronically.
■ 'backward- areas which 

Ŝferreii'‘-to writer: which monopoly iai- 
djUstriallst is soing to come forward for 
setting up industries there?

; Nobody in this House can deny that 
there is countrywide power scarcity. Whc- 
ther it is R I P. industrial units or other 
smalt scale units, all are affected by this 
jtojwer shortage, in fact power famine. 
It is very essential that the Central Gov
ernment should set up a factory in the 
public sector for  manufacturing small 
generators which can be supplied to all 
the small scale units in the country. If 
four or five small industrial units in an 
industrial estate want to have a generator 
jointly, they should also be permitted to 

do so.

Sir, I have to say with all the force at 
my command that the foreign collabora
tion agreements which the private sector 
entertain really sap the industrial energy 
of the country. You will be surprised to 
know that the private sector monopoly 
industrialists in our country have got 1200 
foreign collaboration  enterprises in our 
country.  During the Non-aligned Meet 
held in Algiers in 1973 in which Prime 
Minister Indira Gandhi also participated, 
the danger from international monopolies 
was discussed in great detail. All of us 
know how the President of Chile, Allende, 
was murdered by the international mono
polies. Similarly, flow, these internation
al cartels in conjunction  with  Indian 
monopolists  are trying to  thwart the 
efforts of Prime Minister Shrimati Indira 
Gandhi to make the country self-sufficient 
in all fields. I am sure that progressive 
elements in the Congress Party and other 
progressive forces outside this House will 
outwit the efforts of the international and 
Indian ; monopolists and  safeguard the 
freedom and sovereignty of the country. 
Instead of curbing the growth of monopoly 
in the country, I am deeply pained to see 
that the Central  Government are en
couraging the monopolies by inviting them 
to join thepublic sector. The industrial 
'assets-: i of Tatas were about Rs. ■ 53p ■ crores 
'■ in I97i andin 1973' the assets had in
creased to about Rs. 6il01 crores. Out, of

■fbfe'
by the private sector ih indwu ,, 
dustrial assets ;©i'Tat̂-/*iid' Birlas  ■ 
■■ come to 10 /per’1 cent;. Xe. 1100 crores, You 
can very Well imagine the stranglehold of 
Tatas and Birlas on the industries of our 
country. Yet they are invited to join the 
pubJ ic sector so that they can sabotage 
the public sector from within.

Before 1967, Shri C. Subramaniam and 
Shri. Asoke Mehta became victims of in* 
ternational machinations and  bowed to 
the dictates of World Bank and the IIS. 
Government by devaluing the rupee. In 
eight States, the ruling  Congress Party 
got the drubbing. That lesson seems to 
have been forgotten by the ruling Con
gress Party.  Before 1976 General Elec
tions/the same Shri C. Subramaniam and 
Shri T. A. Pai 'seem to have succumbed 
to the viles of private sector monopoly 
industrialists of our country  and have 
paved the way  for their entry in the 
public sector. There will be no wonder 
if the people of the  country treat the 
Congress in the same  manner again in 
1976. But the only hope hinges round the 
progressive  elements inside  the ruling 
Congress Partv and such  others outside 
this House. They will surely protect the 
interests of the country and ensure indus
trial development of the country.

«ft sftfyvm  (tftar) :

% fsrur sm* fsrr  ?? i 

P̂TT f I *BTO-

sptff ^ ■T\

f̂rr 11 - art  sftcs
'fktf&r fsrspt spTrrr «rr ̂  aniar 

w* fasrcsr Twf | i SrfaR’ tot

fe*rr% % zrm*f  f r w

;a*m?r «rr fa m

•» i ,

■„ tjt. jj.'.i. 

$iffi-■ \ ■

an*? % -..
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% f*r<r ĉqrrj ?rr =f̂r f i ^

«ft  ?ft?T zfrSR-R f  «TT

%■ w. & ttt? t̂ r̂rw arrfh f
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% m  r̂rf̂ ir sn̂ jff wpw

t i  f̂̂ r to sr̂t  11

*rrc?r  t̂ ̂?rr ^ I tt ^

to w f̂t f, ̂ t̂tt % fktft
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wiRr % f?nt *Ftf tsfsrr   ̂   11 

tofto  %  n̂r̂r̂TT̂  *f%*r mx  % 

2, 2  ̂  4, 4 *$t irsnrflr stt

t| f i  r̂rtf arotft  ̂  n̂rsrr̂ 

w   f »  ^ srr* fâ f̂ r % 
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18 HRS

HALF-AN-HOUR DISCUSSION

Loss SUFFERED BY Si/PER BAZAR, Dt-LHI

MR. CHAIRMAN: We now take up 
the Half-An-Hour Discussion. Shri M. C.

sft *JJT W* «T«TT (qt?fr) :
3ft, fesft  *r mx srsrrc fo*?

va% % «fr̂rr mi «*t swr afta*

5T131 «TT I

“The purpose really  was to make 
consumer goods available at fairprices 
for holding the price line because after 
devaluation many consumer goods were 
going  underground  and there was a 
great deal of clamour on this score.”

3* q̂q̂r *rrr  arrr% sa 

fRTT  f̂t̂TT I I JW ^ I f̂d

t o  $ ^ ̂r-anq̂  $

qfl 5̂f, ?Rf»TT «IT3

*r$f  11 «r«r

*r$ *r$r |i ^

96  #fqâr  $t to

*1  ff? *«OT fc

^ tT̂ -̂3̂ qrf2?| *ZK 11 

*pft TO?ft 11

# srY tef tfa %  fast ŝn̂T 

%  ,fcn. q7 wnrefr

 ̂  $ afrc tiST TOfft #  11 

ifajfl  ̂  $ 3TOT

fo*TT

41fhe- Committee regret to note that 
the Cooperative Stores  Ltd.,  Delhi.

on 20 June i966, has hot

.-. been able to build upitsshare capital / 
to any extent as yet As on 30 June 
1970, the ̂share capital Of the Society 
stood at Rs. 44.63 lakhs, of which as 
much as Rs. 41.76 lakhs Were contribut
ed by the Government of India as loan. 
The additional share capital contribu
tion of Rs. 25 lakhs has also been sanc
tioned by the Government during 1970- 
71, raising their contribution to 96 per 
cent. The Conun ittee' need hardly point 
out that, if the Stores is  to become
truly cooperative in character, it should 
take immediate  steps to broaden the '
base of its membership.”

^ Sr mxn  96 qw

sptt gan | ark %«i*r 4  snrc

f̂q̂ r 11 far iff stott.  | 

far xnp qrr-snq̂i  |i  ^

gqx  r̂mtT ^   ^  | to

UiypTXt 3T15r*ft  R̂T̂TT

£ aftt mm wzf %

I'I 1966 % 1970 <=TO cffa

srisr  *r  66.41  wr

TCT |3I\, aTOTcT % %«[-
T̂PT  3fh5Trr  t'66 ZWZ

f.l P̂?TR  fOT *\W I 

18 HKS.

l̂ dfrgqr sp#?ft ?r htoti t

fa $3«TT TO  |3IT 11

‘The Committee are distressed to find 
that the Stores has been incurring losses 
since its inception continuously for the 
past four years  ended 30  June 1970.
The biggest loss of Rs. 22.05 lakhs was 
in 1967-68, which was only marginally 
brought down to Rs. 19.27 lakhs and 
about Rs. 17.21 lakhs during the subse
quent years,  1968-69  and  1969-70, 
respectively. The accumulated losses so 
far are about Rs. 66.41 lakhs: Apart
from  incurring  deficits due to mis
management, over-staffing, heavy pilfer- 
age, theft, high rent liability, injudicious , 
purchases, decline in sales,  burden of 
interest, overdrafts, «tc., the Store ex
perimented unsuccessfully on mechani
sation of account* and started a vege*' 
table  fariti, boflT of  cost H
heavfiy.** ■  .


